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Motion moved defray the chaiges thy wal come in

the course of payment duning the
“That the respective sums not exceeding year tnding thrp ; 15t day :fr Il\gurch,

th  amounis on Revinue Account 1980, in respect of the heads of
and Capital Account shown 1n the demands entered 1n the  second
fourth columns of the Order Paper column thereof against Demands
be granted to i Presdent out of Nos 11 to 13 telating to the Mimsir
the Consnhidated Fund of India to of Commerce, Cwvil Supplies an
ecompletr  the sums necessary o Co-operation

2

Demands for Granty 1979-Bo in respect of the Mimstry of Commerce, Cipal Supplies and Cooperat
submitted to the vole of Lok Sabha " Aeppies o ooperation

Amount of Demand for Grant  Amount of Demand for Grant

No.of  Name of Demnd on account votcd by the subnitted to the vote of the
Demand House on 1b-3-1979 House
I 2 3 4
Revenur Capital Revenue Capital
Ras. Rs. Rs. Rs.
MINISTRY OF COMMERCE,
GIVIL SUPPLIES AND
COOPERATION
1. Minshy of Commerce,
Cival Supplies and Co-
operation . . 436,000 I 5341 000
12, Fore Tade and Ex-
port Production 62,12,04,000 56,00 0,000 310 60,23 000 2Bp,02,00,rC0
13. Ciwval Supplies and Coope-
ration . . . 3153414000 4:47,83,000 17,571,000  22,39,17,000
SHRI JANARDHANA  POOJARY While problems like starvauon, un-
(Mangalore) : Mr Speaker, Sir, 1t 15 a employment, public distribution of ssential
vel important Ministry which deals romm)diues, famly plann and eco-
with the daily necessities of the people of nomic development have fome  se-
this country  If this Minustry faus, the condaiy 1ssues, trade unton rivalries,
+Gavernment fals If any other Minustry armed robberies, student troubles, scan-
tfails, except the Hom- Mimustry, the dals and firing have become the order of
*Government will survive for somr tume the day, the fashion of the day
i5.a0 hrs,
fSurt M SATrvYANARAYAN RAO tn the Chair|
" Today we arc hearing from every
‘po;fah;: m;:g;,: ﬁmly\:xmcﬁ;:’:“w::‘ quarters, from lhcdjanau Party, ‘hﬂ::
\Civil Supplics and Co-opeiation  We they have gwen democracy = to - the
arc having a very cfhcient, unavwumng tountty, 'I:;Y th:‘t' E;‘:“ I" ’lm:‘k w“de-
and dynamic Mimster 1n Shri Mohan country ds to be re-defined 1n this
Daana Even though he hae shown Country  Becaust, today 1t
rdynamuam w0 far as the  performance country b ent Iythe ?"
-of this Minustry 13 conce ned and he has lf:l:“rghl,r' !’p’:‘:;ﬁm‘“ .g a oy Plol:‘:l:
v ;:hoe.lle:l hu: w;“'ﬁ,,'pﬂ:l:f i certatn gmple it 15 goveinment for the Janats
er spheres he arty and by the Janata Pa;::y 'i am not
this i 4 sense of conbinntation
ther aspects of thu saving
nisery, 1 any pefer 1o copian th but wih 3 sense of pan and sorrow.
&ich may sound like a political spee h. Ihc“;c o;: a‘:c | these b, becanse
;1.'1::); are u;edlevnntlle wu“f;r a:“ ::;FY am ' s happening in this country What is

rrelevant, to "Treasury Benghes. reported 1n today's morning phpets ?
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As in Bihar during the preceding
24 hours, the Janata Party in Hima-
chal Pradesh was plunged into a
serious crisis on Wednesdzy night.
Three ministersopposed to the Jana
Sangh Chief Minister, Mr. Shanta
Kumar, tendered their resignations.

In Pawna itself the overnight crisis
deepened.  For no sooner had the
acting Governor accepted the re-
signations of 1g ministers and three

parliamentary secretaries tliy. three

other parliamentary secretaries also
resigned, thus further undermining
Mr. Karpoori Thakur’s position.”

SERI SURENDRA BIKRAM
(Shahjahanpur): This is a discussicn on
the Commerce Ministry’s Demands for
Grar ts.

SIHRI JANARDHANA POOJARY:
I amm coming to that.

«VIir. Thakur, like Mr. Shanta Kumar
in Simla, is scheduled to seek a vote
of confidence from the Janata Legis-
lature party on Thusday.

But ironically intense political mano-
euvring was not confined to these
two States alone. There were rum-
blings in other Janata-ruled Statesin
which no trial of strength isin the
offing.”

MR. CHAIRMAN What do you
do with all these things ? Why do you
waste time like this ?

SHRI JANARDHANA POOJARY :
Why I am submitting this is because
today. . ..(Interruptions). I know we are
speaking on these Demands. Don’t you
feel that there is a crisis in the country?
The question is whether the Government
of India including this Ministry could
function without any distraction and
without any hurdles, and whether it has
got any time to give efficient adminis-
tration to the country. That is why,
I would submit, Sir, that every day we
are hearing about the crisis in the
Janata Party. That crisis leads to....
(Interruption). Why I am submitting
this is because there is no....

SHRI  PABITRA MOHAN PRA-
DHAN (Deogarh) : It is not relevant.

SHRI JANARDHANA POOJARY:
There is no sense of direction to the
country. In this context, whether it is
relevant or not, it is for you to consider.
But I may submit that if this is the atti-
tude taken by the Janata Government,
where will be the people lead to and
whether they are getting the efficient
administration at the hands of the Janata
Government ? That is my point,
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Now, Sir, I may submit that so far as
the public distribution is concerned,
the paramount importance of public dis-
tribution in bringing about social re-
formation cabnot be under-estimated for
a country like India. Owurs is a poor
country with growing population ot 62
to 65 crores, with people strugglir.g agairst
exploitation, unemployment ard growirg
social insecurity. Now, the questien
is whether the public distribuucen or
private distributicn could ke a solution.
I may submit that only the public dis-
tribution could be the solution, only the
public distribution could bring benefits.
to the masses of this country. Now, shall
I submit and shall I suggest one thibg?
The entry of public sccter in consumer
goods distribution is essential to keep
up the prices of essential commoditics
balanced.  Otherwise, the private tzce,.
the private monopoly trade, will create
imbalances, Imay say, to the detriment
of the common people® of the country.
They may create chaos. In the initial
stages they may give some temptirg.
benefits, but at the end they wiil
destroy the entire distributicn  system.
Therefore, I would suggest that in all
respects, so far as the essential commo-
dities are concerned, there must be public
distribution system. It must ke stream-
lined and further, it must be. canalised
in order to help the poor people, parti-
cularly the common people of this country..

We have been given the price index,
statistics are furnished, but are the people
concerned with statistics ? You have
stated that the wholesale price has been
stable and that there has been no in-
crease, but what would be the reaction
of the people, of the housewife ?. The
statistics that have been furnished are
distorted. The correct statistics are.
available today in the market. If we-
go to the market, we will find out the
rate prevailing there, whether it has.
gone up, whether there is stability in the
prices. The other day housewives de-
monstrated angrily before Parliament
stating that the prices had gone up, and.
that they could not manage. So, people
have no faith in the statistics furnished
by the departments of the Government..

What is thefposition prevailing in the-
country today ? Hoarders are active.
After the advent of the Janata Govern-.
ment they have beccme free. 1 can
understand the  philosophy of people
living without fear, but I cannot under--
stand hoarders, smugglers and black-
marketeers living without any
fear. Giving freedom to them is a.
sure method of damaging not only the
economy, but also the democracy of this.
country.

This Ministry deals with ccmmerce,.
civil supplies and co-operatior=—subjectes
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which are concerned with the socio-
economic transformation of the country.
S0, I have to submit with sorrow
that today hoarders are exploiting the
common people of the country, they are
sucking the blood of the poor people
[ of the country. What steps are Govern-
"ment taking against these people ? I
know there is the Essential Commodities
'Act, but what action has been taken
9o far against these hoarders under
that Act? °~ Unless some stringent action
is taken against these hcarders, the
economy of the country will he definitely
ruined, the essential commodities will
not reach the common people, their
availability will be jeopardised.

The Minister may bke congplacent

because of increase in agricultural produc-
ticri, but I have to weir lim. We sheuld
be very caieful, Lecaise, as we have
Jearnt in the past, if there is a fall in
agriciltural production due to bad mon-
soon it will overshadow the other sectors
lof the economy, and there will be a down-
ward trend so far as industrial production
is concerned. We also know there is
llarge-scale deficit financing. * In  thé
atest Budget it is to the extent of Rs.
1355 crores. The argument advanced
earlier in favour of the Sixth rolling
plan was that it would wipe out deficit
planning.

So far as the price situation is con-
cerned, the Minister is facing a serious
situation in view of this huge deficit
financing. He must be very careful and
cautious in his  approach. |} Otherwise,
the situation will beccme worse in the
near future.

-Coming to imports and exports, what
is the position at present? I quote
from the Economic Survey of 19%78-%g:

“The worsening in the balance of

- trade noticed last year has continued
in the current vyear. Imports
which rose sharply last year have
increased further 1n  the current
year and are 21 per cent higher in
April—November 1978 than the
level in the corresponding period in
1977. Exports whose growth had
sharply  decelerated = last year
show a slight decline in April=—
November 1978 as compared to 1977.
The growth in imports was due to
increased imports of items like edible
oils, artificial fibres, iron and steel,
fertilizers and higher costs of petro-
leum and its preducts.”

I quote further :

“Non-utilisation of the country’s
growing foreign exchange reserves
for development had been a point
of criticism earlier. This situation
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has changed considerably since then.
Imports last year were 19.5 per cent
higher than in 1976-77 and currently
they are 21 per cent higher than
in the corresponding period last year.
Apart from edible oils, the increase
is due to the import of raw materials,
intermediate goods, and capital
goods e.g., cotton, artificial fibres,
fertilizers, steel, cement, non-ferrous
metals and machinery. The rate of
growth in the reserves has also
slackened because of the levelling
of non-export receipts which have:
been a major factor in their growth.”

“The export situation has changed
somewhat dramatically.  While the
rate of growth of exports had come
down to 4.59% in 1977-78, during the
current year it seems doubtful if
they will cross last year’s level.  Itis
therefore necessary that efforts are
concentrated on a strategy which will -
promote the continued growth of
manufactured items and not rely
on a boom in commodities like sugar,-
tea, and coffee. It is important that
the regime of export assistance
evolved in the past is continued with
modifications only where excessive
assistance has been granted.”

You have banned the exportof vegetables.
Vegetables are highly perishable items.
Whatis the percentage of export of vege-
tables? Itisonly one percent,of the total
production of vegetables. Banning. the
export of vegetables is not the solution. It
will only hamper the increase in production
of vegetables. It will also reduce the em-
ployment opportunities.

“Although the overall performance of
the economy can be regarded assatisfactory,
its impact on the basic problem
of unemployment is not perceptible. As
pointed out earlier, employment in the
organised sector does not 'show much
improvement and employment exchange
data, with all their limitations, definitely
point to the fact that employment oppor-
tunities are not increasing as fast as the -
labour force.”

T have quoted this also from the Econo- -
mic Survey. My submissinp is, if we want
to achieve self-reliance, we must increzse -
our exports and reduce our imports, The
main task of the Janata Government, is
to give food and medicine to the yeople
of this country. Because of the internal .
crisis in the ruling party, they do not find
any time to look after the welfare of the
people of this country.

You may go on saying that for the last
30 years, nothing was done. But you
must remember one thing. Ifyoukeep on
saying that, people will not hear vyour
That argument has become stale. If you -
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continue  to show this attitude, one day,
you willcome 1 this ude and then only
you will realise your mastakes

With the s¢ wordy, 1 conclude

SHRI DHIRLADRANATH BASU
(Katwa) I beg to move

‘Tnat the demand u1id r the  head
‘Foreign Trade and Export Production’ be
rednced by Rs 100

[Failure to mantan foreign ¢ xchange
as 1 pre 1977-78 level (1)]

Ihat the demand under the head
“Foreign Trade and kx> ort Production be
reduced by Rs 100 °

[Failureto bosstexp srtof rawgproducts
{9)]

‘ That the d nand under the  head
“Foreign Trade and Lxpoit Pyoduction’
be reduced by Rs 100 >

[Failure to import raw matenals for
growth of electronics component industr
4t competitive or reasonable rates (1){

*That the demand under the head
*Foreign Trade and kxport Production’ be
reduced by Rs 100"

[Failure to stop 1mport of electromc
component fimshed products at much
higher rates (4)]

That the demand under the head
‘Gl Supplies and Cooperation’ be
reduced by Rs 100 *

[Faulure to supnly essential commodities
40 consumers particularly in rural areas

‘That the demand under the head
“Civil  Suoplies and Cooperation'  he
teduced by Rs 100"

[Need for cxtending d stribution svstem
through the length and breadth of the
country particularly through cohasumer
cooperatives to rural areas (6)]

“That the demand under the head
‘Civil Sunolies and Cooperation be re-
duced by Rs 100"

[Falure of the National Couneilfor Coop-
erative Traiming £~ extending education,
research and  traming  centre 1n each
districtof the country (73]

““That the demand under the head
‘Civil  Sunnlies and Choneration’ be
ceduced by Rs, 1oat? <
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[Failure of National C ative Con-
sumner Federation to extend thewr branch
unitsin allthe Districts of the country (8)]

“That the demand under the head
‘Civil  Supplies and  Cooperation’ be
reduced by Rs 100 *

[Failure of develupment of Super
Bazars in vanious cities (g)]

“That the demand under the  head
‘Civil Supplies and Cooperation’ be
reduced by Rs 100 *

[Failure of National Cooperative De
velopment Federation to extend thewr
services to each eity of the ccuntry (10)]

SHRI P RAJAGOPAL NAIDU (€ lut-
toor} 1 begto move

lhat the demand under the head
‘Ministry of Commerce, Civil Gupplw't
and Coopcration’ be reduced by Rs 100

[Defective Organysation of Cival Suppli-
1es  (31)]

“That the demand under the held_
‘Foreign Trade and Export Production
be reduced by Rs 100°*

[For having ad hor arrangementsin the
export of agricultural commodities (32)}

“That the demand under the heac}
“PForeign Trade and Lxport Production
be rcdgmed by Rs 100"

[Abruptly stopping the export of
agricultural commodities (33)]

‘“That the demand under the htaq
‘Foreign Trade and Export Production
be reduced by Rs 100"

[Needfor exporting more than a million
tonnes of sugar 1n view of better prices
in foreign markets in order to save sugar-
cane producers (34)}

“That the demand under the hcnd,
‘Foreign Trade and Export Production
he reduced by Rs 100

[Need to give asmstance to certan
agricultural commodities under export
promotion  (35)]

“That the demand under _the head
‘Foreign Trade and Export Production
hv Rs 100"

Need t¢  appoint sprcial tade repre
serEhm\es in om Lulaacs m other
countries  (36)}

“That the drmand under the head
«Cwl Sup:lm ard Cooperation’ be
reduced by Ba 100 "
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[Defective public chstnbutlon system in
villages. (37)]

SHRI MUKUNDA MANDAL (Ma-
thurapur) : I beg to move : r
“That the demand under - the head
‘Ministry of Commerce, Civil Supphes ancl

(.oopcratlcm be reduced by Rs. 100’

[Nced I'Qr organising fairs . of handi-
crafts at dlﬂ‘erent 1mp0rtant placcs (39)]

“That the demand under the héad
‘Ministry of Gommerce , Civil' Supplies
and Coopcration’ be reduced by Rs.
100.”

. L S

[leure, to mamtam fair. prlce of tea 1n
the internal market’ {40)] *

' “That'the démand under ‘the hc;d
‘Ministry of Comrncrce, Civil Supplies
and Cooperatlon ”be reduced by Rs.
100."” a' W ' :

[leure to supphr edible oils at fair
prices throughout the country particularly
in the Eastern Zone (41)]

“That the demand under the  head
‘Ministry of Commerce, Civil Supplies
and  Cooperation’ be reduced by
Rs. 100.”

[Failure to check the rise in prices of
all essential commodities (42)]

¢That the demand under the head
Foreign Trad: and Export Production
be reduced by Rs. 100.”

[N-:d to stop the export ol' raw leather
oatiide the countey to flourish the home
market (43)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need to export finished leather in-
stead of raw leather (44)]

““That the demand under the head
‘Foreign Trade and Export Production
be reduced by Rs. 100.”

[h eed to check import of rubber and
cashewnut (45)]

“That the demana under the head
‘Forei Trade and Export Production’

be reduced by Rs. 100.”

[Need to find out adequate market ab-
road for handicrafts and products of
handloom, small and cottage indus:

tries (46)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced ty Rs. 100.”

Ll b . F

be r

Min_ of Comm,,
Cooperagion -

[Need to explore new markets ‘abroad
for jute products on the basis of market
surve)-r and mtelllgencc reports (47)]

“That the demand under the head
‘Foreign Trade and Export Producticn®
uced by Rs. 100.” . .
[Need for emphasising export of coir’
products (48)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”" -

[Failure to improve the foreign trade:
policy resulting in unfavourable balznce
. of payment (49)]

“That the demand under thc ' head
‘Foreign Trade and Export Productwn
bereduced by Rs. 100.”

e

[Need for imposing  certain rcstnctwrs'

on import (50)]

“That the demand under the head.
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for enthusing export of finished .
products instead of raw materials (51)].

“That the demand under the
‘Foreign Trade and Export
be reduced by Rs. 100.”

head
Production

[Need for exploring new silk market out-
side the country (52)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for organsing salesmanship for
seeking a broader foreign market for the
jute products (53)]

“That the demand under the  head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for exploring

tobacco market
outside the country (54)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Failure to earn much foreign money
through the export of finished diamonds -
(55)]

“That the demand under the head

‘Civil  Supplies and Cooperation’ be
reduced by Rs. 100.”
[Failure to open fair price shops

throughout the country resulting in
hardship to the people (57)]

228.
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‘“That the demand under the head
‘Civil Supplies and Cooperation’ be re-
duced by Rs. 100.”

[Need for supplying all essential com-
modities at equal rates to all the States

(58]

SHRI K.A. RAJAN (Trichur) : I beg
to move :

“That the demand under the head
“Ministry of Commerce, Civil Supplies
and Cooperation’ be reduced by Rs.
 100.”

[Failure to control prices of essential
commodities  (62)]

“That the demand under the head
* *Ministry of Commerce, Civil Supplies
:and Cooperation’ be reduced by Rs. 100.”

[Failure to introduce a public distribu-
- tion system to bring down prices of essen-
tial articles (63)]

“That the demand under the head
-*Ministry of Commerce. Civil Suplies and
“‘Cooperation’ be reduced by Rs. 100.”

[Failure to bring down the prices of yarn
used by the handloom weavers (64)]

“That the demand under the head
~*Ministry of Comm-=rce. Civil Supplies
and Cooperation’ b> reduced by Rs. 100.”

[Failure to find out ad=quate foreign
markets for handloom fabrics (65)]

“That the demand under the head
“Ministry of Commerce, Givil Supplies and
Cooperation’ be reduced by Rs. 100.”

[Failure to protect the public sector
cashew Corporation of India, Kerala
(663

MR. CHAIRMAN : The cut motions
are also before the House,

o walsg Wi w@a (Ta) o
aarafa wgra, ¥ arfvsy, ater qi
WX AEHRIET  FATAT &7 (AT F7
qudT w33 F fox ggr g g

(1) qaHefT Y 7 T~—FV-miaeg
FFH—FB AET ¥ T90 To TTo HIT
TWARAT, oA, ST, 0T, W, T
a9, Fma, FTHT FI0E BT faeqi F

frafa ® # oS gTET TR A
TN BT §, T8 TSI T

APRIL 19, 1979

Min of Comm,, 284
Coageration

(2) =T FF, FT7Q, 43, 777,

SqY, AR mwATH, A€M, T, T,

oS, A FATE AT AN T AT
F A g Zme § faa @ §

(3) mHz ¥ oIfT £5 "ar ¥
THofToudo ¥ fa¥ myuwdl, oy,
/I, AT T g F9 a7 98
FT F fraEt &1 o T g

zafad § afosy 47 7 %1 97-
AR IATE 1 A ED F7F faqfi a3I7m
SATH G197 AEATE | @I Ta|l & a0t
§ % FOFIATAGAE 1976-77 &
fagamt & 9.48 =@ =7 T I F
rara fear war a1 fyaRy waT faaa
HqIT # 530 FUT To 47 | 1977-78
¥ 13 97@ 7 QT a1 FT AT fFr
war fagsr FrAT fFIa qIr § 800
FUT o AY, AT 1978-79H 10 1@
ZT o gy faasr faaay g0 #47
700 FUT To AT | TAIFTL AT HTH
q FAY 2000 FUT To FY fazew Tar
gF | qTIFIFR G I F q7Ad
FE AT alwT FEIT A4 § )
TE agTEr AT 0 G AN 7
T B Fa Arew (AT GIT [ 3aian
arforsr e Ffa Haraat w1 faa
FL JIFAT FATAT ITgT | faAgar =
FIATT 1T AT TISTAT AT =062y |

qIoTfaT grarT adr & are § §
Y FFAT ATEAT § |

I am stating here below some items for the
consideration of the hon. Commerce
Minister :

1 At present, no stock of imported
edible oils with traders.

2. At present, no balance contracts,
sailed vesse! and no vessel on ports for
edible oils.

3. It is announced that 18 lakh tonnes
rapeseeds will be produced but due to bad
atmosphere, the same crop decreased upto
11 to 12 lakh tonnes only.
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4. The Summer groundnut seeds will be
produced 5 to 6 lakh tonnes only in South
and same will be utilised 12 South
only and they will also come from other
States

5. The puce of coconut o1l 1s alvo high
(Rs 14 to Rs 15 per kg ).
“Thus, due to above position, 1t may be
possible that STC will be fathng to supply
the edible oils to people, duly imported
oils, So, the import licence of edible  oils
sshould bt' granted to Refinery holders 1n
the country.

¥ gam ¥ oS g fr S04
9 TG T AW FT HAQ@ QAT § )
XA ¥ weata sow ¥ Ay 707 6
TG T AT ) AT FHEY A W
qqo Zto o F iy wmama ey o
FfFa o @ & A s e
wr & @y & X feadr feprgadw @
I Tl wra g [IfEd, T Ao
o F Afry A v Tl 1 s
gHo o ®ro F FY = s e
FTGET AV 4, 5 ATH N A FT 9 10
%o wf fRaT g1 stroam 1 gaAfad g
Y a7 T grr |rfEd | it awerf gan
& fa A wnfed ag vFo o Ao F
il srara g =rfed, A7 a1 qne
A &1 g Hav § 7g ey
& afvd g ey

a1 AR, OF A K FEAT
wrga g o g w7 e
% & waRaE w7 fory Prar & 0 W
M 8 ATG A LA IAA A
faata frar gr, oY% @t 9990 &
AY TF FT 3 771G 27 AT T
& frate s F1 Fver frar aam &0
foamaey ¥ UG A FAT H
fraie % 71 9§ ¥ A AF F 3
AT T FT wET ArigT A4 fwwr g AN
5 go wfex far wmr =fer
AUEHY N @A w7 1978 T 8 NG
& w1 fte farr an ar 9t f6 1079
¥ o ove = frafa g Ae T 1 AT
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TATN-TIT #T 3 9@ wT FE
Y nfge T ooy war § Afwr 7€ ¥
T AF FT 3 AT &7 KT KT AW
wfex adt fear v @ Y fF g
wTfeT fwar s wfier | faavae &
faava a% FT AT &1 3 ATE T T
FYET W 7§ Ay wAT qifgy
@ X TEET I FT 91T 1100
TATHEIASTE I 07 Zlo Gro ¥ ATy
qT ¥ 40 gAX T &1 ey frar
afe ol 9% 37918 awrtd afr feay
& o 5 o= a Ay § 1 9T TRe
aotﬂ’emﬁémﬂmaﬂ
TAHT WA @ A X AT AT
g A st AT A1 5T & e faar
il

q¥o o wHo &y faqty Ardy &
o & & froe fepr mar g A fF
FgT F=B! TIA E 1 AT T Mo Yo
tFo F1 fagi gmr a=d § 1 gwrR
&vrex & qror & qaeAY #1720 fRAY
FT M 45 ¥70 F7 TG7 971 AfAt ATRE
q 20 frar FT AW 50 &9 TFT FHY
X &, 7% weay AT &1 TAA Femay
1 50 FUT FT KA FAT & 1 TR
HI7 SATET 9314 F1 X o7 VAT 5

aqmfa wITT OTT B AT ArRE
& grer &0A w1 af 3 v ot
7 # AT q 20 FHOT ey
IH 4, 5 FTT AT, AT AAET T 7 &
F 917 & 0 A &) 98 9T faar,
FPFT aTET T oI FET T FTET QY
FY & | gAT¥ AT 7 I, GEELT
IIHET AH, AT, TAAT JA,
FIGHY, FTAATAT, ATOEET, WO,
Fz, 7ars, FUTA W FHA
faerY ¥ onTE &Y HEA WAl ¥
we ¥ o7 T At &, Hifwa e T gy
q0dY 15 AE A E T Y qHAE Y
qT-aYY G @Y 3F &Y ey €
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WAL AGE B oqrw &Y g0 Ay
& gl g5 Tt wnfed Wosd
Ty e e Y Sl ey
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SHRI A C GEORGL (Mukanda-
puram) We aie discussing a most vital
Mmustty of the Govanment of India
As my friend pomnted out earher, thy
Munstry, comprising of three well-defined
De partinents—Foreign Tradc il
Supphes and Coopuation— 1n a way de-
ades the exasung and future  economic
situation of the ait gens of the counnhy
It 18 dealing with ¢xports and earning
of forcagn  «wchange 1t 15 dealing  with
prtce stalnhisation and waillability of css-
ential commoditics  for the people of this
country and in a wiy, this 1sa Muustv
which 1s a fulcrum this 1s 2 Mmastry whaeh
15 & barometer which indicates the entne
ecconomic situation of our country As a
very good personal friend of the Mimster
of Commerce and Cival Supplies m  the
past two years 1 was trying my level best
to sce signsand an indication of his Mimstry
makmg progress  But Sir, good will alone
will not ertate results 1 must confiss that,
today after the  Japse of two years ol the
Miaistry’s  functiomng  the only under~
stuement that T can make 19 that the
Ministry’s functioning 15 4 dismal failurc
In fact, the dark clouds werc scen ¢ven
catlier 1 donot want to repe 1t the favour-
ite words ot I told you so’, but evin n
1977, when my gieat tnend Shri Mohan
Dhana 0ok over the ( ommmeree  Minustry,
try, while wishing hun well and all suc-
¢33, with the mdication that was available,
I had an opportumity to tell him, in this
very House, thathis  sense of dirvetion was
not entirely coriect

When I speak on this subject, 1 cannot
entirely  bifurcate the Mimster from the
Ixpartment  beeause, for qute a few
vears, Mr. Mohan Dhana was part of the
Government, and holding a key portfolio
of Planmng, he was instrumental for
planning  the progress of the (ountry,
particularly the exports of the country,
and he did, at that ume, show rcsults.
That 15 how, mn 1976-77, when the new
Government came into exstence, 1n spite
of the huge il for o1l payments, in spite
of the criss that was brewing around, at
the end of March g1, 1976, the country’s
export figure was 5,145 crores and the
umport figure was 5074 crores and we had
a surplus of 71 erotes In & developing
country like Indw, even a surplus of 71
crores 1s a substantial achievement becausc
the umport il was basically directed at
bulding an mdustnal base and we were
trymg our level best to see that exports did
pay for our imports There was a tum¢
or ‘decade or even more time than that
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when the philosophy of the Government,
the philosophy of the Minustey of Foreign
Trade and Commerce-—in fact, it was even
m the hips of the common man-—was the
expression, which has now-a-days been for-
gotten ‘valuable foreign  exchange’.
One important mustake  which the Mims-
try of Commerce has commtted and which
I would pomnt out 13 that, as soon as they
had taken ovet, the words ‘valuable foreagn
exchange' lost all thur significance and
meaning  the woids ‘valuable foreign
exchang.’” were allowed to go down e
dram , the philosophy of foriign exchange
was no tore valuable  There was a time
when we  were making hectic  efforts,
whn we were  tightening owr  belts, to
sce that maxuum ¢ sports were achicved

the opimum  mmport were muntuned

the  ndustnal Bie was custuned  the

ptople s necewitits wut met wmd  th

valunble foron cnchange  was o1 nud

But m the pist two  years, because o
another  divdlopment that tock place
this country, thace has becn thys tendency
among mwny—and 1 have a suspicion that
this tendeney  hay  percolated even to my
fuend Mr Mohan Dhana, and others
i the Minpsty Commerce—and
the words ‘valutlle  forugn exchangd”
have lost all  than mtaning and signy-
ficance 1 Rememb€i, one and a hall
years ago he was tiymg to explam this Ly
saying ‘Our pnmay 1esponsi ity 1 to
«ee that the needs of the prople e met
s0 1 am gomg to curtail repoats, I can
afford to curtail exports® I concede that
we have reached a stage when we could
curtail (xports o1 we (ould think of curtail-
mg exports  That fallacy has comc mto
out nmnd | ecause lakhs and lakhs of people
wothmg abroad, he overseas Indians,—
1 will b fahng 1 my duty i 1 do not
mention here the sizable  conuibution of
the Kerilites started  snding valuable
foreign exchange and today m spite of the
colossal bunglmg of the Mimsuy of
Commerce and this Government, we are
sull hiymg suiplus formign  eachange
{0 the tune¢ of newrly Rs 4300 crores,
That 15 wtv, in ndifference was shown

towards  export  effores 1 rememter
Mr Mohan Dhania explang, “We need
not export omions, wu need not export
potatoes, We necd not export Sugar, we
nced not export any thing * and the po-
pulist slogan wis, ‘My 1ntention 1 to se¢
that the pcople*s nceds are me”  Now,
many of the rnhightened journals are come=
mg forward to admut that, during the
past two yeds, the plulosophy was
wrong  they were mcifferrnt and ther
complacence 18 now showmng the results.
Even in the Fconomic urvey a publica-
tion of the Government of Indiz 1t 18 saids

‘ the rapd deterioration in
exports » The Economc Survey
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a publication of the Government of India,
has used a rather superlauve word, saying,
‘the rapid detenioration m exports’s] Itis
said further .

¢ It may not show an improvement
over 1977-78 » Durnng the past
decade, even when we had deficit balance
of payment situation, the exports were
growng  Only m 1975-76 the exports
were less in number than the imports
Otherwise, all through these years, thus
country was showing a steady increase in
exports, every year it was going up cven
when we had an adverse balance of pay-
ment In one year the export was less
because the impoit — was also
going up Our export graph was always
looking up In 1976-37 when the De-
partment was handed over to the new
Govunment the rate of growth 1n exports
was 27 per cent  In 1977-78 the last
financial year the first vear of the Janata
Government, from 27 per cent 1t came
down to 475 per cent This vear—I
would like to be corrected Iwish I am
corrected—our rate of grlowth 1s nog only
‘mP’ but 1t may be negative

THE MINISTER OF COMMIRCF,
CIVIL. SUPPLIT'S AND COOPFRA
TION (SHRI MOIIAN DHARIA) It
15 wrong

SHRI AC GEORGE I am glad «f
you tll me so  But I know what will be
coming now I'or g 1/2 vears I happened
to st m  thit Mmstry  Upto
January, our rate of growth was ‘ml’
That 1s why, I was cautiously saying 1
would be glad if m January I'¢bruary and
Maich, 1t had picked up But the
idication 1 this I can categoncally
say that the rate of growth will not be
even 4 5 per cent  According to the latest
report 1 was rcading, even the best opti-
musts are forecasting a growth of only 2 per
cent or so I think it will be a jugglery
of figmes Of course, Mr Fernandes
specialises in that , T do not expect that
from My Mohan Dhana

MR CHAIRMAN Mr George, from
our Party six members are to speak

SHRI AC GEORGE The most imp-
ortant pomntis this Now after they had
taken over you sece a steady decline in
exports Simply because lakhs and lakhs
of people are working m the desert of Arabia
or the neorich  Gulf countries and they
are sending money out of their sweat and
brow, simply because their coffers are now
full with nearly Rs 4,000 crores, callous
indifference 1s shown towards exports.
That 18 why they are thinking of any sort
of imports, even power-tillers, electrone
equipment, even the sophisticated goods
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which our country 3 producing In the
new budget they are thinking of‘gmpomng
80 many things, thus lnlling the mdigenous
industries I will never blame the Govern.
ment for the import hill going up becawse
the import bill going up can very well be
an ndication of the economnc growth
if 1t based more on raw materials and mp
ortant components for the industris
But here we see that _the exports are going
down Iam notasking you to mamtam
a steady growth of 27 per cent When
the point about banning exports was rai
ed, he said that they could just doat
But now thc farmer in Punjab 15 dlamounng
becausc he 18 not getting hus full value for
his potatoes Now they think of export
mg  Ihe policy of exports cannot be de
caded by fits and starts It has to b
stecady policy  That 1s where I accuse the
present Commerce Manmister He has been
following a policy of adhocism  Now we
have got smplus but we do not find tht
markcet for omon  Qur market has bon
lost W do not lind thc market fo1 poti
toes  Ow marhet has been lost In the
mternational market a vacuum wall n ¢
txist  Becausc of the valuable forugn
exchange reserves we have  the Ministry
15 taking this atutude of indifference 1
wards cxports  Already two  years hay
gone  The indic 2tion 15 that there 18 gomny
to be a deficit of at least R 1200 crotcs
May bc  bucausc of the hugh foruen
exchange reserves and the foraign 1emuttan
ces, they may be able to foot the import
bl  But 1t 1s an unhealthy trend, a trend
which has to be resuived n time W
have to build up our mte¢rnational muk ¢
m a steady manner  People will not wait
for the deasions of the  Government of
India The foreign marhet will find out
their own customcrs and stllers

MR CHAIRMAN Plase try to ¢ n
clude

SHRI AC GEORGI' I know, mv
tme 13 mited I am  discussing  only
the philosophy behind  Government s
functioning, the attitude taken by th
Government that the valuable forei
exchange 13 something which they can g t

a few thousands of Indian’s workng
abroad This philosophy 13 wrong
Exports are indicative of the growth of th
economy At least now, let us thmk
of bulding up a stabilsed export poluv
Let us give our buyers abroad an assurance
that we will not be going by quxotic
methods, we will not be guided by adhoc
1#m, we will have a steady policy where
they can be assured of supply. Especially
mn the Gulf countries, many of them arc
accustomed to condiments and  other
food items, since they are bascally Indians,
and if we ban the export of those, we arc
cutting at the very root of the foreign
exchange resources May, I, therefae,
request the Commerce Mimuster tor v %
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this pohicy. This populist slogan of
‘meeting the indigenous demand’ 1 only
an alibi. This bad and unhealthy trend
has to be reversed I hope, the Commerce
Minister will need the signs on the wall,
correct the policy and bring forward a
surplus balance of payments situation next
year,

Mo WEH FCEW qiET (W3-
®1T) . wwwfs wgem, &w Frfrer
FATHE T AW F AW ¥ fEEr
FEH AT W & | FISA wETAw
# @ WG AgeEql @ Sifw
WI@ FY WG4l #1 5T ¥
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TATE TFAT ¥ ) T AW I
ux fafw feafs &) & fadzw 7o
g fe fred agt A gvar e
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AT gurR gET SIfgT 4T @ Aw
g & wft & T o am ¥ wewa
AR R @ T F1 favaw ?

* v ¥ whgfg #¥ I@y
Yz F gw www T8 g1 AR )
Ao e W @ W1 W Ee
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Y & Far gw weggA w@ T &
§ wmgar g fr g} T SEAr F)
|WEAT wer Wiy W W@ W
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gdw 3% wTn g | s g
I I9A AT F FqA 4500 FOE
® T g
16 oo hrs.

& A gl oW oamw
aifrsy fawmr & g5 wgeg WAy
FT W wwEaT w =GrEar g,
Sk mHo o Yo §, UHo THo o
o &, qUT wg weEfwT § | @
¥ 9T udo o Ho F FaT F )
¥ g ¥ FEwe ¥ e ¥
T arem, Afew ag e g fr
T % IR gEmEE AE € 1 @@
o Yo gTU a9 FT AW F ATET
fafaw a=ga &Y wmr & wmeTe 97 oY
gft 1 ot wifed ff, @@ @ @
EE AR & g Et dar 7
farfim s oz v & avarg w
SR FAT WA § O %
mary w foig fem oamm a1 B
T FoEEr 1 W qw e aw
FTH ™o o Hro F whg faar
T, A AT T AT, @O,
AfFm w7 gm W A £, & ¥
Tgr 9T IgH FIAT AEAT E—

“In spite of the Government’s decision ta
purchast 15 000 mis of tobacco mn 1979,
SIC failed o make arrangements even by
muddle of March. lhe entty of SI'C
delaved In thiee months  This was only

1o hdp the vised mterests to plunder the
growers  The  avcrage price given to
growess by the merchant 15 about Rs 3/-

pt kg Growers are helpless’  The crop
1n 1979 1 eapeeted to be only 8o ml kilos
(80,000 tonnes)  Still there 1s no demand
Tobacco Boaid managed very well to keep
the prices at low level for the benefit of the
Ing trade  The impact of proposed pur-
chase of 15000 tonnes by STG on the
market 1« notlung™

A7 ¥AG UF WEU-ATE TH MW
F gwy @ g |

it ywr § ¥ v oad &
for % WX 7 AT wG T gFArT
§ frowr w9 9@ W wom wifgd
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N oww oy W A oww BB
wf wzigw wT Awsy WY 12 wWHe
& geafaw o ¥ war
—fm & o wgrd e sl
™ A #} yF w7 5w dw-
oferdy &Y =W 31 WY 1979
ar ar ff 1 ¥ ow g oW ¥
AW AT FIAT ARG G 7
‘g aviigem U fem g
’ This 13 the Handloom Lxport Piomotion

Counail’s letter o Hepef1/32/Pol{Vol
dated 24 4 1978

™ ¥ gM W9 & e fFm
¥ & 4w wieda @m 31
w1979 aF Aw vEA | der fr
¥ ofy F@r ¥ fF mEY w1
g1 faar w ¥ wEEww WU
TFTEIRT  ETeRe W waTRaE g
¢ fom o fomr 2 fF o9 o"a9m 91
as &7 ¥ A wafw fgiter
A g it wa 5 Rveew oEEOR
qAEA FTSfAA & e a9 W
ArE-ATF frgr 1 & 3wy oFIAT
s’ ———

It has been  deaded to grant export
assstance  at the followmg ates  for
expants of cotton handloom/khad: fabrics
nde ups  and  reradvmade garments

effict d fiorn 1st Apuil 1978 to 315t March,
1979°

T gFR @O gd @ wEA
FHzId UFIGTE AHIMA STIA
T 22 wi® 1978 ¥r & ;W ¥
& o oam TR nd & fF dw
sfres @\ 31 9 1979
ST TR

am ¥ § i owd ¥ g8 WKW
Wt g ¥ oo gw aw W g2
T ¢ 5w R & wew &
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SHRI ANNASAHEB P. SHINDE
(Ahmednagar) : Sir, I am thankfful to
you for calling me. Before I go to
make some of the observations which may
not be very pleasing to the hon’ble Minis-
ter and his colleagues, I would like to
say at the outset something which is very
much in favour of his Ministry. Our
general experience is that government
departments or governments organisations
do not function properly but I must con-
gratulate Shri Dhariaji and his colleagues
for the excellent functiniong of the
NCDC and the way it is taking a
practical attitude to a number of problems
of the cooperative movement in this
country. All of us know how important
the cooperative movement is for the
well being of millions of poor people
in this country. But Iam glad in this
Report itself of the Department of
Civil Suppliesand Cooperation a very
significant para has been mentioned on
page 3 which I quote:

“In no other country in the world is
the cooperative movement as large and
deversified as in India. It leaves
almost no sector of the economy un-
touched. Over the years, cooperative
activity has progressively increased in
terms of membership, resources and
transactions. Today, the economic
value of cooperative activity exceeds
Rs. 15,000 crores per annum—about
one-fourth of the total national income.
The movement involves about eight
crore people and is perhaps one form
of economic organisation which in-
volves the largest number of people.”

I broadly agree with the assessment of
the Ministry as far as this aspect is con-
cerned but then I would like to say that
though your intentions are good and as
far as the Cooperation Department is
concerned, you are giving proper leader-
ship yet the thinking of the government
as a whole as far as the cooperation move-
ment is concerned is totally confused.

Sir, some time back there was a dis-
cussion of nationalisation of cooperative
units. I do not want to say that there
are not weaknesses in the cooperative
sector. I know there are many many
draw-backs. But my point is when we
discuss and talk about the democratic
structure and we also know there are many
drawbacks in it, do we take the position
that d=mocracy has to be abolished.
Infact, we say that democracy is the oniy
form of government which can possibly
take this country in the right direction.
Similarly, if in cooperative movement
there are some drawbacks is nationalisa-
tion a reply to it. No doubt, ultimately
has sen It iiled. prevas good.se good

- ITam not basically opposed to nationali-
sation.
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But had it been a better form of in-
volvement of people, I would not have
opposed the basic idea of nationalisation.
Nationalisation in Communist countries
is  different. There, communist cadre
and people’s representative control the
bureaucracy. They control and give
proper direction, guidance and have
proper check on bureaucracy. But here
in this country, nationalisation eliminates
people and impose bureaucracy on the
organisation.  This is how your naticna-
lisation functions. It clearly shows that
your Government is not going to be suc-
cessful, but I am glad that ultimately
this decision was not taken.

Then, your Ministry is responsible for
the administration of the Essential Com-
modities Act and Consumer Protection.
In your own report you have mentioned
like this.

“The basic strategy to combat in-
flation and improve the availability
of essential commodities  revolves
round the evolution of a workable
system of management of total demand
and aggregate supply in the naticral
economy. The basic tenets of this
strategy are:

(i) Control on money supply ;

(ii) Strengthening of the public
distribution system.

Now there are a number of points. I
am afraid Mr. Dharia is not going to
succeed in his mission of controlling
prices. Thereason is that there are many
factors in the economy which are beyonds
his control. For instance, the Firance
Minister  yesterday was good enough
to give some assessment to the country
and I hope you must be aware of what he
said in this connection. He said: “But
the very fact that money supply expan-
sion is running ahead of growth in real
output cautions us about the possible
dangers which may lie ahead”. And T
may say that you have already entered
the inflationary era. But nothing is
going to stop this inflaticrary pressure.
You should not have resorted to a heavy
dose of indirect taxation and deficit
financing. The prices are going up. My
experience with the previous Government
after 1972, isin spite of all efforts made to
bring down the prices, the Government
did not succeed in holding the prices
and this time you are going to land
yourself in the same situation. You
say that you have succeeded in having
price stability. But ycu may not have
that because you have resorted to first
of all heavy dose of deficit financing., It
is a necessary evil sometimes. But this
can be done when the ruling party or
the policy makers have controlp of the
situation. They should have a firm grip
over the mnational situation. You see
what is happening in Bihar and U, P.
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Dafferent constituents of your party are
fighting  against each other g’ou have
no political grp over yourselves
You are a conglomeration of different
roups com=~ together Therefore, the
~fitit financing itsclf 13 goin® to wreck
th ecwmomy of this Lountrv

I have already referred to the money
typansion Then you said about the
ublic  distribution system I am n

vour of public distnibution That 1s
th only way to give protuction to the
millions of poor people by making essential
cynmoditics  available at rcasonable
lewtl of prices In  your constituency
that 13 1n Pune, there was a conference
of tralng cxnmumity Ministors be-
longing to yoir party participated in
that This happtns all over the conntry
and the rosolutions are passed against
public distribution svstemi with the en-
courag*m~nt of vour colleagues But
you go on making annountements in
the country that you are going to have
pubic distribution system If you are
a ungle majority parts perhaps vou would
hav surcted«d in your poliey but vour
p=ple wio are interested 1in working
for the muddlemen who are exploiters of
the ¢ymmon prople, will not, T think
allow you to dv o You are talking of
pabne  distribution system for the last
10 vears but the wosted interests would
not allow you to d> so  Thereforr we
should have a realistic assessment about
all these matters

Cnen vou have referred to price stabality
T do nout want to go into details of that
In yom own report vou have said that the
piice stability was mamnly because of
agiicultural production  Now, during
the same period what has happendd ?
The prices of manufacturid articles have
gmne up the prices of agucultural com-
milties have come dwwn wvery much
b cansw in fact, this punt was refiried to
by m> when I sp ke on the Demands for
Agriculture Mimstry But it was a
very brief reference  When the agricul-
tural produce 1s brought in the market
imn=diately after its harvtst the price
13 very low  What 1s the posttion of price
index? The all India poution of price
indsx of rice has receded from 174 1n
Augu t 1977 to 139 1n March 1978

Then, the price index of wheat fill
from 166 1n January to 148 in June
Chere was a decline 1n the prices of im-

artant agricultural commodities I

avc no tune to go into the detauls,
but baucally our price stability has been
mawmntained at the cost of agriculture for
witch you will have to pay the price

¢ As far as export front 1v concerned,
my hon  colleague has already made an
observation that there 1s a total failure
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of the Mimstry in this respect I am
going to confine myself only to the agn-
cuttural exports or the policy aspect of it
But before that, I would like to say that
while w are trying to 1mprove relatio ns
with Bangladesh and Pakistan, as far far
as improvement in trade 13 concerned, we
hav not succeeded much  Itis good tha
our Prime Minister and Foreign Minmster
went to Bangladesh and yesterday and
day before that they %Iaw arrned
at some understanding about trade etc
At present, what 15 your tradc with Pakis-
tan , the neighbouning ccuntry whert
we have the griatest ¢xport potential
India’s exports t0 Pakistan during 1977-78
were worth Ry 13 cioies, whereas our im=
ports amounted 1o Rs 23 crorts Ay
far ay Banglad sh 15 concermed  though
there 15 a little umprow version but the
same story  Lxports to Bangladesh during
1977-78 have bren worth Rs 51 cromes
and the imports 1n the same year hawve
bren of the order of Rs 1 16 crone
This shows that even in the nuighbouring
countries where the largest pottnnal of
trade 1 thcre we have not succe ded
much This needs 10 b pawd great r
atiention

As far as export of agricultural commo-
dies 18 concerned, T would like to sav that
thert 1sa lack of 1otal understanding 1n
your Minstry of these problems  Tast
Year, I referred t0 the pioblem
of “wadesh1 concrpt We are all
proud of Gandhyr who gave us tlns
mantra Agriculture 1vour biggestindis-
try But how disciminately you tahe
decimons at the official level to umport
mass commoditiecs of agriculture without
caring what will happin to the agricul-
tural production h re This  1s
what has betn happtning  duting
the last tharty ycars I have a griesance
against that, though I was a_party to 1t
buing a part of the earlier Government
When the farmer used to bring his  cotton
to the market, we ued to import this
You go on cnticieng  Shrimati
Indira Gandli's Government  but

ou have also not changed your policy

ere 1s, thus, an 1mperatne need to
change your policy How discriminately
you import cotton and even edible oils
worth Rs 8oo trores Have you ever
heard of such a figue?

Sir, imports have to be made but there
should be a } y for protection  of
agricultural commodities The time has
come when therc must be institutional
structure fur protecting the agricultual
coramadities from indicriminate imports
30 that an officer or a Minister 1s notfree to
take a drasiwn Many countries in the
world have such legislations Here, we
become unfortunate onlookera
only There must be a parhamentary
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legislation and an institutional structure.
Without proper scrutily, no imports
should be allowed which destroy the basis
of agriculture, just as we have DGTD
in the case of industries. 'We know of PL.
480. This has caused a lot of damage,
though there are other sides of it also.
I am glad that we came out of it.

As  far as agricultural  exports
are concerned —We may not follow them
in other aspects because they have
different situations—there is a lot that we
can learn from America. [Last vear,
America exported agricultural commodi-
ties worth 27 billion dollars. Their
favourable trade of balance after the
agricultural imports and exports was to
the tun= of 13 to 14°billion dollars. India,
to my mind, has a more potential
in this respect than America. We
are glad that our agriculture has
started making good strides and we
are proceeding in that direction, but our
export policy has to be framed in proper
perspective. There has been  some
inlication that the Government has started
in the rightdirection. T do not know
whether we will succeed. I am reading
from the Economic Survey :

“ Till now the policy has been to export
products whose production has been sur-
plus to domestic requirements. Export
requiremsnts have not explicitly entered
the country’s  production planning.
Conscious efforts should now be made to
develop production potential —both indus-
trial and agricultural—which will enable
the export of a wide variety of goods. A
greater emphasis on d=veloping agricul-
tural exports is necessary for it should not
be forgotten that even to-day the bulk
of India’s export consists of agricultural
cymnodities and agro-based industrial
products. This will also partly be an
answer to the difficulties experienc-d on
account of the restrictions imposed by
dxvelopad countries on some of India’s
major manufactured exports.”

T have no time to go into details. You
have already appointed the Task Force.
D> you know what the Task Force has
said ? They have said that your policy
of agricultural export is erratic, ad hoc
and inconsistent. All these words have
bsen used. This is Government report,
These are not my words. I hope you
will learn from it.

THE MINISTER OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI MOHAN DHARIA):
It is my own report.

., SHRI ANNASAHEB P. SHINDE :
Therefore, you should accept it. You
should tell the House and the country that
you accept the recommendations of the
Task Force. They have said that India
can exvort Rs. 3,000 crores worth of
azsicultural ‘commodities, This will
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create a lot of employment. Even at the
time of difficulties, you should be consis-
tent with ekports. Without that, you
will not succeed in maintaining export
markets.

Only on€ more point and I have done.
About export of sugar, I must say that
your mention in the Report is incorrect, o
So, T would like you to see the factual
position. You have said that the prices
had declined in 1977-98, and that is why
you did not export. I think it is totally
incorrect. At that time, prices were
economic, But it was because of our
failure, i.e., when we had stocks we were
not able to store sugar in this country
and we had no godowns. There was no
need for domestic requirement, I could
understand it if, for meeting the require-
ments of domestic consumers you had
curtailed the exports, But as far as
sugar is concerned, when it was not re-
quired for domestic consumption, we
had no place to store sugar ; and you
stopped exports, even in 1977-78 when the
prices were much better than in 1978-79.
You exported in 1978-79 when the prices
had come down. I would request you to
look into the Report, and see that this
incorrect statement does not come in it,
so that the Government’s credibility is
not affected.

=Y qt waw fag (gge) : gwr-
afs wgrea, § artforsy, fafas geards
X FEFIT AT F1 A0AT F 7T

H @I AT g |

16° 27 hrs,

[Surt DHIRENDRANATH Basu in the Chair]

FAT Tl "R UF FOG AT 395
faai & =7fF § | 39% 3T § ¥z-
F1feat ¥ @d § o1 & F19gAT E, AT
AN & fag St AT §, 9 fav #F
IART FGTE IAT ATEATE |

9g § gAENIEE & 91X ¥ @ a1a
T F ®T F FAT F0ZATE ) 7
STTST |TEa ¥, 1 @F aga w98 qIaH! §,
S aifer ¥ aerg § 9g7 Hga wse
geaTe fFY | § S99 g I ad
FLATYGr, 8 @ar g & 1976-77 &
garar frata 28 axd@e &gy 91, 1977-
78 AT 4. 4UTHS IGTATHIT 1978—
79 & A F 7719 &Y 67T &1 FFaT
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[ o qare fey)

g, Afer et gfirr & s Sa¥ o &
TS Srar e Ay <@l wrawd § )

A ag g1 B 7 TR AT
ity & deaT iRy | ST @ faver
|ITTL KT G8&+T &, 1976 ¥ 9§ 11
e 9T, 1977 X 9T T &7 4 7@
@ WTRIT 1978 & a1y X oY Gt wrwry
¢ fr ag 4, 5 TVEE ¥ SATRT A qGT |
HIR QAGWIEH #7 I9 gV ¥ FaAr
e, v 3q avaw § WY dewT Tl
fir AT 3w & FravTer w99 G A gAY
FTAF-TTIT AT | TTATATT § FTEw WY
IGT WACE G Y | AT FA FF AE
EHTL AT #Y AT €Y &Y % | DA 7
it ey feufly da1 g€ BF w@Tr Wy &
aFT | S qF TG H HTO7 FRIACFHANE
gy 4T AT\

uF H107 ag WY o1 B gardy quieet
¥ uF Oifsfe are v, v ay w §
aurg AT ATEAT §, W AT T AOA
FTEEH F1 HFET | FIE JHHT AAT-H1T
#< 2, A 98 919 g3 ¢, e ag eyt
& B W g WY, TSt | A R
AF-wC & g€ #r LT F7 qFEE
#3, I g gfee Faer ®I¥ Gagew
FAIN 9T ), G fF qget gewrT
@ —suw afa & ¢ fr qradied
&) 9P T ATHY, HITFT A & 56T
T § e qreRE @ W g
THFAIIEE BT GRS dF &Y Af
T 9, A 5% Ifq 7@ g A wEv
§ | 9E Y EW wa ¥ @A) IS e
gRRE AT 1 o ST gk 2w &
AT T A EHT AWIS Y qOY §
fag g1 wifey 1 oREEd W@ A
T gl ag arg ot § AfeT saw
¥ g aol gRfew  swifede W
/% T TRA THRAX FAE, T€ I
ooft ww A &1 W g R R ¥

APRIL 19, 1978

Min of Comm., 308
Coop2ration

srerwrart g€ Forads forg % aard ¥at srgar
g 3ud g vy §—

“It has been Government’s deliberate
policy to restrictand control export of
certain commodities to enable their
sufficient domestic availability at rea-
sonable piices and thereby reducing
social coust of export ™

TE T HYA G §F § | IGHT THTT
FR W A7 77 78 ik FUIU TANE
2T § T AT o E | GAIR HETE ¥
forer 77 ® ¥ fr 3o q&r w1 P
# I qirweafesE T N7 ¥ fE
fad =T ATgT AT ) WRIW Gy
T8 TS 6~7 TG & Wi o< faw @
oft, ®esqAa S et oY 1 SfeT IaF qre
|1y ag W 99 AEY & R oo 9.
A 7T A T ITFT CRINE TET AT
=T A1Y TE a1 F71 e T Tifgo
o sre g o g A AW I
Wt g AT G ¥ FRATAT F1 waAr
& wFaT § @1 9AN uFENIE ) e
@A gy 3 IgwT THFOIE FAT
=rfew |

@8 717 7% ¥@ fr g EE v
v &, fwfae gor &, SR WX qww T
gt ST =ifge, qw & ST &1 T
oifsmidz &7 & qET AR
76~77 ¥ 72 FUT &Y
T 9T, 7778 ¥ 693 FUT FHT AT
& war, Efwfae gar, v gar WK
78~79 A WAAY 1 FTIX FUL &7
dq &1 & ¥ S dow gy Ty ;@
or @ & T g T & o W
gl <@ ¥ X@TATT A qar Fenw
oY g T @ Aw g A & EE
Wt waws § o Sawfer oAt
2, forreY, &7 Ty wgd &, Sow 9@
JUNT 78 §, SAN T H Ay AE
3 ar w-ddfae fy wew § o R
R # gy WY § oY wad Wi W
g g wor Wyl xe oy oW Aw
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Ffg e s R e o
R X I W oA W o T
@1 fF g &Y diow Ay wet wfew
afew 59 a1 @ e g
FEW GG 0T 7 9T AT U477 @Y
fF gadrT uwwT T @ A%, SR
FERA FHAT 4 qE qF, TH T FT
IEW o T@T | TEd fam o & 9w
* auré dam g 1 g & o gy
R @ g aga @ A A
T AT HIAY g ALY hET § ST o
aTew ¥ wEY i it qeaww W o
o wfgw 1wt 30 At & e
FAYT AR AT W@ FA T IEE
T TATEE wET A A A g qw A
e FAFeT ufvar @ 9AF O A
TR qvdE ¥ favd F v A e
qiwr fm a0 | w oEr ot fard
F gmaw & 797 25 ¥ 30 WA uiw U
G4TaTT ENAT 81 AE EW TeT AW £
ar AR WY Toe ¥ 3w A AT e
@t fr faad ¥ qew @ A
o w1 qvew @A v § Afew
IHH A AT | T TF §H HIEATEAT
oY & =, @R s T A St SEvd
NG § & gwrq B SO geEv
T AL | IEA WO A T T
feam &, swf & ey aod A g
e ag N o & e fr g &, 7w ot
ox famrfta aw &1

R erag e a F A
T 9w §, SEN AW ¥
HTESR Y W7 TUIE FTA H1 AT
&, Aw) o oY Afg 1 T A Y
fedte & fis ag gafag srg wg & 999
srver ad, S & derTe g
R TRe mEw # W
aTreT s § #4ifE IEY WY A 9
wiart, Wt ) v fordear, o g A A
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&, 3 71 Qar gar ? o e wed &,
gad AaT REgrd & fiF A 7w w1
FATTTHTH Heu7 §F SATFTAY qg NSFUT
T2 a1 7Y 51T, TEd fow W€ ey ¥
faford 21 it srfige o 7 2w
fr ke adigu d ar af Wik w7
F TR §1 @I ar adr g @

farar srrqro 7y st # s w@wrar
&Y 373 gurvr feet 0 49 &, AT BTH
e & wafs 1/5 gArd arganee & )
a1 AT W7 g EAAY A AAGHUA
AX T F7T F47T T @ B, w0 FO
AT i fr g0 SR AT HY TR TR
& 1 FATTT ST A oy sTa TR § W
F1faw | vFawIE & gy & ¥% faw wg
7% & fir gotfraf<n g & OReE vET
& df % a0 aEE A a@rer i
& | dérme @ ot agrert gl &0 wd
safaw wwed & ggiad 81
TEH LA TFGEAS T3

daifs frd aga A @ 9, W
Fou? Y WX AT fegt AT §, SEE
Frré aér wodt wné § forad o &
auré 3T A g | HfwT g7 q@A
qﬁ%‘l{ﬁ'mwﬁﬂtﬁﬁqm
¥ e wr agr e 81 fre W
EWTTT AT 7 AT AT G A T
¥ gt fea fen § wifs
Tl g A & ) W T G
g 8, s-firade e W g § P
e & i 73 T 1 €T A
qrATer aTaY ¥ we WAt § wiE e
&7 e T s Ay foat AT
ot £ g & 7 Y FA I LY

et g § i #fee dfafodia
agrd ey gy | W JwET ®
q’(ﬁﬁ*ﬁimmwaﬁi
dfferdis & oAt wife? | BREE
wéfiriy g 1 s o T ¢
Tt s Wt W R oY
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[ 32w Fi3)

3T FI7 AT TG AT FG-ATG
AR g ¥ Y gF S W@ wrd
#ifgy fra®l gau straerd ) 8
S A FT AW FAFT WFT Foay,
%X gaTarEi # v fF ITET g9 FrAd
Ao erra @Y AT & 1 gEE AN wE
g, J At frgrqfer ¥ Fqeew or
fe gATX AIOET FAEAA FE, eq1ATT
AT Y | AV 5| qoFry A AT TS
¢ fF gaTe Ao F ws3 it 923 uRlifee
&, FIHG ¥ A@T E, IS BIA & gafAg
Ty ST F1 FATATRT § 7€@T A0AT AT
HITE TAFT FAFTY @F 2| F99
TQAZA T AG 9T WA N T g
Fiat A8 1 wifs G/ 39 AT w0
nqwe § Tafag § g wrg fFgaac
&t eqma fagr srar = TiRw )

AT q1a 73 § For gar aar fasee
TRIAAT & TGA HIRTIHET F1 eq1q07
Hagreq AE 1 TATLIAF 10-12 fae
FIIYS § AN T T9YT HHIT & 1 *:A
g w1 FATafer dTar A faar w0
T FAT ST 9Tfey | ufs e
Fi /17 AIX 7T ATHT QIG-ATG TV
qifeg R THT A IF09 (7797 FifEq |
Afpd aga A g a@ 7 agoa g fx
Frgrgfea T &1 TFET fAewT
=1fgg 1 wia @ 5 arhe @a@ ww
geqr ¥ afea gaFT Gadfew Faa

60.43 @@ ¥ 1977-78 ¥ 4G
FAFFT 60.43 AW FAT| TF qE &
Frf g A gh ¢ | WX gaq aA-
¥ee &7 A9 40 FAT KT A4 qrfe-
fadma & 1 # o wawar g v gawr 40
FOT FATAMEL | GIT AT ATRE F7
AT 2T § aHHAr § THET a5
R IR & uF fagrs, 1000 0%
w1 AT WEQ 1 N WFE TG §Q
& vab RO Qs ¥ 1977-78 ¥
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10 92 FOUT &1 QHa9rE qars Frar
74T 94fF 1976-77 ¥ 18 54FOF F
gFaIE 617 AT 91 ) feg¥ ¥ WY
¥} i N 9 5 omae ww
FH X FH 100 FOF Ear arfey Afew
18 FUT & 10 FI® Er @ T4
7g aga wasx fegfa &, garer S
fea awex W wd w@r &1 wU
gaE § 5 =1q Aide w1 2am w0
HITT 40 @ w1 Ky #f 21 feaAr
TR AUAN qgaE & 5 40 ™
g7 Fifee 7 wrwry s« g3foe
Daad ¥ waifees ¥ a1 garfes qed
W@ AT o 3§ ) qre o Tar
aTTq {5 TqFT adHET F0 § FH OF
N FLT FT GAIT | %A TAFT &7~
qEv A8 9T Wr 1 9¥9 36 ¥FUS
91 9§ 46 T g 7147 1977-78 7 |
ag &) qET geqr §, TART SAHEICT
g ®U% g Tigw 1 TAst garA
BrEr Bt M Ay § 1 AT 29
fF sTqr® 150 ®F &1 WYY 300
TG W q94T ¥ ¥ FAH qwifH-
qz #(f afl T ¢ | WC6 AT -
FoA WIGAT F7 ATHfeT g7 WIHfET
FETALT FY AIHT FWT 91T 1w
6 ancarfzfades =1 sgr w7 gAa
TEH ATTEY, GG TATE [ WL Tg §IU
ST G F Areaw F KT arfgy 1 afe
WY GET F39 A fFaTA] #T gageeTas-
uA 7y g, fafew-An are & & faw
ST |

o Gro Wre THo HT wYFAd 1
NN ET TR AN EG AT A wgaw &
gat s Wy dfeF wraveraT A
FEgx 8, JUNWTT TG ¥ T
fiwgeTwa wmdfess w¢ aTewy AT
=rfge 1« 3% REgOdive v
& dar §, ATl FAdfoaT Hie gut
qERT 7 AT §—1 00 Sfma dgwfe Gy
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¥ I S v Dewmda w
weEd, aferw fedaqum fawew &
v farareor forat s &) AR wgr oY
FUTA FIRAE Trwrafea hewa wga
7Y sreaqy §, AT It ool 1977-78
¥ 286 1@ wud 4 oz ga¥ weardy
freat 37 Wt T 9 | wEY 40-50
FUE 74T Tu $foee & e w7
wrfg?, R B g werw @7 w3
TR G AEAT R 7 g Forwrrer AATAT AR
t Hv wld 50 gAY Ammde
& FIOT FYLL, THE, A+, wifz awed
2, afeT afr v s afee v & e
Y AT &Y H FTT ST | w09 5T
& Ao A1 ST A FFgd-= wwx
637 UTH,HT 91 FUT g T § |
¥ =tzar g fr 3o o o7 = o=
Ty & AIAT yATIH—yg I & fr
oz & faaat a3 ag gw o whe
& waex A g, Afra & [ g fraw
§ IR | 7 FUE T FT AT
A E1—TAT Sud=qT THY FTH AEH |
afe gmY wok an F fad st
HUSH Wl JACAT TIAL FROT

Wq WY FEE FIOLAE ST
&7 gra #1 2T | w1 AW H 20-25
F FU T FFOURH G § ALEA
&= 71 foelt 37 66 ¥77e Tyl 7T &
T g fra greTse JT9 ¢ o
BH F4TT & fity wie g Y oo HTAA &
F A TG §— AT A U B AR TG
FTGRT | S 99 FTEHREAATE, AT
T A T Y Ed, 3a & fod wraw
gt Ty X oY o greTe A
FAT <yt | & SArEET g7 5 AT
s ] )

wfis & g g Fmraifesa w1 e
T g Firlt o Bw v fe
Ard Fr o feafy wor @ ¥—
qrer s o o frareaEfa | gm‘r
ey o e §, T ENHE

Min of Comm., 4

Gdopcratio
TFT g, o OF A & fuw
¥ gu FuTHiew Ve vad § 1 sy
T AT Afeware s g
7% & fr ot ofr 78 ewTe sl & ww
TR gITHIE T F wy wrafy By
T5m =t 8, et wraf w1 arfaie
F7 3T &, wgA dY sy a7 s
%t vsfafmder uearere ¢ faur wrar
ORI GO
afeETrATIE TI,  sA-des ¥4
TEA A FATIT ag wadee wulY TR
TEY & AT MY EF g & «F AWy
HET | BH AV WY FT 4T STAT
Fifer M7 7 Gar swwar g——ad) o
SH I eI & ofr @ &

7AWl Afr fawer g E—
Th fAF qEET dwv ugo Fo o
sl agg TATZE t 1AF1977-78
F 179 TUT 774507 gnl 31
§ ymgat vz agAAH gL a0 3vE
¥ gw-eqrar swnarT FT oy-fawrd Zd-
sirav A1 g & wiled 1 sad A
T AT & AWAT FAT FT FW
A W G FMT FUL HT e WEAT
TgatafEg | afeanluTsToE T9
7 svadn fr gwanfagid | s o
WA AT AAH FAS §, FW ST
qfers ferfsmmm fomew & 77 €A
fafew-f®Y gfefafe F<& aaATar
qguAT AT(ER, EW WAL A6qT - 3T
#Y syt w21 T & wafq &~
afe gATTT 00 A & W T T
FHeEz TE | g4 A FHIL AT T
Wt 27T | i s @ e 8% Sl e
fair & v g7 welT o fr AR W
ol quadts AT A faed
Frwrdla WF  qeNE T W a3
7 ity fadlA «ATS A AT EY

sfwelt wifigea dto dhde (we .
gax wew) : wwmia W, I
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[t fr mfgear fre TiAwy)
gardr fafaedy & it & woor #3F
& vafag gt gl § fie gt fafrees
o ¥ F Irgw A wEw AT FF
fearan site o faga § oAb AT H
N | ag ST6T TOwT § 1 KGT IAF
feqtéde X s grar @, § 2@ ¥ &g
Fg wHal § e qar s fadfl A
fafre & 7y Aty | o fafre &
e ¥ ar & zvar w7 qwAr g Ao
feelt oix fafaeg & art & zrar @)
FT aFar g | waiw g fafrgt w1
qETH I AT & § 1 g @A A
faedT & 1

7 AN FIATL LN § TAFT Argfas
agT az Y & 1 TA6 AT N AW AT
& fr ga fedie’ ¥ aga semar @ 19
faar o T &\ W ae e wogwTT
AXE GFHANT TEA AT § | TF WER
HE 1 4 7§ TFHAYT 9 AT § |
gaAaTA & frgarar wgfawr ot agq
Frar g |

& Rgar g f5 wowe & qgr
®IE FIIAT LA FT A5q 9€ 7Er 4T
afFr T XTI K WA T Y
A gr197 §8CIr & qIL ¥ HgAT ATEAT
g 1 faqes, 1977 § g1wT weEAw
184,6 41, fagmv, 1978 ¥ wE
184 8 &Y w41 | Afew g7 w1d @F
g% 188 6F 48 4T | U §
qTY qF 4.4 TAE & wqrar srxfas
aq ¥ 1 ta Ay w) fafre g B
o1 ¥ WAT wifgy )

gaar § wdy, afaw o f oo
#I 17 &, 9T fF w9 RAY F fAq B
wgr & afew fagqr starh & fog Wt &,
IqN wrAw 28 9YEE AF WA ¥ )
ZoFH UIET §F TEAATH KW & |
I WY 23 THE W A v
Sz I T@EE R W

APRIL 19, 1978°
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Cponeration
@y ¥ org oW o Fomde
a8 &1 PN w7 e w §
suwt arefaw W o qwde ww wmi §)
o ¥ T qiw qvEE 4 we §
dder o ofedwe wgw ¥ amw
14 @z, g o dow & TTw
9 9THZ a8 7X § WX AT wraw
& at o wiasTdr w2y & fF oF a@e
w3 §, TAFT I et wraTaT Aifze |
# oot g i ¥ o7 wlawTdr wgr 2
qE TS FEA & | IgE TIH 8 TEHE
o2 § | Tafqeet aTea %) 98 ama T=E0
TTfge |

AT € A4 WigA TR g
gt wraw 9% il frawy awg &
Faeafs % 217 7@ § 1 wroEy fooe &7
gawt fow 7 & | aweafa £ grefaw
T3 7Y § W7 waF Froe § gai A
B FTeeEdl § 1 98 AT g6 18T
¥ War araa qrF faar v 0o ww
fwT o=t argg @Y M & 1 wIOH
e § QF AT wrEFany fwar g
afy IawY 7159 8 9de I8 w4
UTIHT g1 TS A TS FEAT N, F1%
7 H Fw IBM AT | WY AEY IS¢
ar & gwmdl g fr wrf gar gan s
FraT TG )

geifafeqe gefgaa azw
srxfaa W aga 73 7 & | @D
24 AT ATH 24 & o ¥ ITTAIT AT
Sre¥Ty §1 T¥—4 5 W@ W §,
AT QoE FIT SR KT 11, 2, WE
o e WeazE #1 , 4 W Afawee
FT 2.8 MWW | TH A § &
A< feziea *7 10.6 a8 74T § |
# wromy arx fawtar g g v foedr
X%z W ¥ woR w9y ey q gk
TFE ®T JAL XY Y gg oo # o«f
fs aferw fefequm fowa wiw &
fafes aw avit feed qre aie we famt
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gt | AfEr T R F T g
wx Wy arar frar & 6 sord o aw
farfeat § s | afe g€ aw
WYY W9 T wreren # qfa T a
&t gA «at #Y a7 & 51wy s
o wrEy & fr aw g W w4, 9
T, WIET QAT AT, WA EH AT
TR FF AT TE A8 F WA
R AT & oo aeft
TR, @ fw A A A
gferiy ag adr fwaar &) oy e
qx T faeat & ag ot sar fawar 2,
g1 7@ fasar & 1 Y g wéifaw
T & | wifaw, wrad 271 91 fF |
TR & wreey faeeq, awdt fasy o
& gw gFEt o F1Fv @ fo &
R w4t 7EY et & 1.9 Wil e &
a7 7Y, Iq¥ §G AT ¥ T 7Y qar
& wfer oy aF Y @ T+ et
W 7dt & | 9@ aF w19 gAS! foww
fefefreque faeem & wfcy & 35 1
SAIEqr A FVG & qd AF AMT A
Trg dd H g faemr &1 wifww A0
q&Y, ITF JIAX £ AT T Gy
e gaausr w3 S wrams
TEF AAATA § AT AE TART W ATTHT
XgT wifigh 1 v aw wTee ofew
fegveque favew & faq w qarfean
wfeae ¢ wifgy 1 fee faeew
¥ q qe |

WTT T A HOA S HATT T R E
EawY FYE JTAAT W) A8 AT AFAT § 1
T AT N w(EHT J@A & AT A
qf AT A § | AT A A
1w g ¥ faw <gr § WX 3@ @
ag 3§ Afww aferd ¥ o WA
T § IAR WA B FEE F AT
geaT §, a1 AT ST R Ay gl
xour Awy wy § 1 afew ag qar
2R & s freey o @ wrd
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¥ v ERF T ¥ ger War ay
Farat w7 fe AT o @ g1, WY
€21 § WA T€T PRI 97 oY AT FY 47T,
g g AT | 9E) AgRT ¥ 9
qarar § 5 fr ¥ w=te W
d QU U, gAwAE & o AE e
YT | WA IAFY JEAT W@ § |
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[ wefr wlgsar 4F TFATY)
N Sfrm Aww T o @ 4
Wi ag § | AmRe ¥ o gléEr
25 4% fast & wrr ¥,  ¥fww
W F 2 Fo X FA A A
& wod W s, 50 43 e frar
g7 | T HEI FHT q@T AG §
v gwer fafew &7 # oo
¢ fram &Y " | omit g ¥ -
i

=
T 21 wT@ @5 %7 4N¥ W W

APRIL 19, 1979

Min of Comm, 320
Conpe~aticn

T 31T AR 99 WM AW TIR
aw &1 72 W@ W FT SNEw
FAruT Y| GwET ST Fwewm 2
ME AW OFT A TW TP qEN ¥
25 Iy T AT TAT § 1 waw 33
qrE gE & G0 FT oaver f2ar
g o & 20,000 d7 mOE
w1 oAaEe f& ¥ oo ¥ wmr d
fe gy FR Y gy @
wfed | wv W @ s &
gAY AR oEvRE @
TFEET g wiv oz ¥ wErare
¥ FTA A F1 NEFwe frsrardm o
g wq qfF A & iRy &
TEAT AUl AATH Y B

SHRI P RAJAGOPAI NAIDU
(Chattoor) Respected  Su T hawe
0 begin where M George Ma Shande
and mv sister have stopped 1 know that
the Minsster 18 4 sine ¢ dynamuc and
eficint pason 1 alse know thit no
vesteel interest can anfluence bhim  But
I do not know what are the inwanal
duficultres in - formul ttir g the peliey 1
want lum to succeed } wish him wdl
But I want hin 10 conrcet the policnes ol
the Government

Sir this countty consisty of two cati-
gotres of persons  One catcgory 1s con
sumers, the other 1s producers It 18
quite necessaty for  the Government not
only to ptotect the consumers, but also the
producers  The policy of the Govern-
ment 1s such that 1t 13 not able to protect
the consumets o1 the producas

17 hrs.

I will talk only of the producers now
If Government 14 to protect consumers as
well as producers 1t hes no other go
except to adopt the dual pricing system
Prof N G Ranga the national kisan
leader, advocated as far back as 1950 a
policy of dual pricing=—i e, remunerative
preces should be paid to the agriculturists,
and 1easonable puices must be fixed for the
poor consumers by giving subsdy We
are doing 1t now We are submding
food to the extent ot Rs 650 crores [
know Therefore, unless a dual price
system 18 evolved and implemented, 1t 18
not possible for Government to protet the
agriculturists

Members from the Janata Party, the
Congress (I), the Congrew (s) and the
Commumst Party, urespective of party
afhihations, are saying, and the Mimster
also knows, that the agricultunsts are
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suffering very much. Therefore, re=-
munerative prices have to be fixed. How
can remunerative prices be fixed, how
can it be implemented ? That we have
to see. Mr. Shinde has said that the
time has come to come forward with a
legislation. Why 2 Because the whole
thing has changed. Previously we were a
country of deficits. How. with regard
to agricultural production, we arg be-
coming surplus. Therefore, our policy
must be changed, and that policy must be
continuous and stable,

Agricultural production and food are
under the Ministry of Agriculture, while
«civil supplies has been taken away and
given to another Minister. Therefore,
confusion arises. Even the Agricultural
Department is not able to estimate what
the production of agriculture will be.
Because they arc making estimates taking
into consideration only the existing cir-

.cumstances without caring for the research-

results. Therefore, they said that we
‘were going to produce 125 million tonnes
of foodgrains this year, but we actually got
127 million tonnes. Therefore, there is
‘defect in estimating because they are not
combining or integrating the research
results.

I will give you one example. Let us
take wheat. In wheat we are going to
have a second revolution. If you go to
Hissar, you can see a new strain of Kalyan
Sona. Earlier its spike was only six inches.
Now in Hissar you can ser the spike is one
foor. Earlier in every spike we had only
two grains. In the new strain we are
having five grains for every spike. Tillers
are also more, and it is being popularised
in the agricultural fields by extension

workers. Tt is taking root. They are
confident that within three years they
@n popularise this strain in the wheat

belt.  Then what will be the production ?
It will be doubled. Without taking into
cconsideration the research results, how
an you estimate ? Because of the defect

in estimating, we are unable to know
how much surplus we are going to have.
Unless we know what thesurplus is going
to be, it is not possible forus to define
wr policy, that is what I am saving.
Therefore, in every agriculiural [commeo-
dity, the statistical data are defective,
the estimates are also defective.

With regard to exports also, the Mi-
mstry is not having the machinery to

pare the projections, You are having
4 research unit. They are saying
0 much exports’—‘ad hoc arrange.
ments’ you have said. I am very glad
that you have accepted that the exports
we ad hoc and defective. Unless pro-
ctions for the exports are made at least
fix five years, it is not possible for us to
fnd out markets. Only when we know
which commodity we are going to have

lus, we can ‘explore the markets in
sher countries through our trade re-

LS—11
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presentatives in Embassies. |Then we
can find where we can market our agri-
cultural commodities. It is quite neces-
sary for the Ministry to formulate a policy.
Therefore, 1 would request the hon.
Minister to come forward with a legisla-
tion so that remunerative prices ate
paid to the agriculturists and support
prices are fixed and the surplus is pur-
chased and exported.

With regard to tobacco, I have tosay
one thing. The Minister assured us that
he is going to bring a comprehensive
legislation. I request him to see that it is
brought as seon as possible. In that, I
want to him to have canalisation of to-
bacco so that the growers can be protected
from the monoplists. We are not going
to eliminate private trade through cana-
lisation. The Minister also knows that.
We can control the monopolists and pre-
vent them from exploiting the tobacco
producers. My friends will tell other
details.

With regard to jaggery, 519 of sugar-
cane is going for jaggery production.
The jaggery producers are not being
protected. Even for coconut, a Board
has been formed. I request the hon.
Minister to form a Board for Jaggery
also so that the jaggery producers are
protected.

-As regards, jute, the Committee on
Public Undertakings has said that jute
growers are being exploited. aTherefore,
I have introduced a Bill for canalisation
of jute. It is not necessary that the hon.
Minister should accept my Bill. He can
come forward with a Bill. Jute canali-
sation is also quite necessary.

I have to say one more thing. Now
the time has come, when there is no
difference with regard to parties or politics,
we want to be one and we have to sup-
plement and complement your effort.
We will cooperate with you, if vou bring
forward a legislation so as to save the
agricultural producers and the consumers.

want the hon. Minister to have a
feather in his cap by stabilising agri-
cultural prices. He must take steps
to see that the consumers and the pro-
ducers are protected.

SHRI PABITRA MOHAN PRA-
DHAN (Deogarh) : Mr. Chairman,
Sir, I rise to support the motion brought
forward by the Minister in the forms
of Demands for Grants of his Ministry.
T have attentively heard the criticisms .
made by the hon. Members opposite.
The most important criticism is that the
Department, nay, the Government has
not got any policy so far as expor! is con-
cerned. In my opinion, the Government
and the Department have a policy and it
is the best policy and a national policy.

The import policy is to import only
those commodities which are not available
In our couniry, which are very costly and

B



D.G., '79-80—
U8, &
iShri; Pabiira Mohan Pradhan]

323

very dear in the country. The com-
modities that are in excess of the national
demand have to be exported. In the
last so many years, there has been a hue
and cry that the foodstuffs have become
very dear, There has been a rise in
prices of all sorts of commodities, mainly
of the foodstuffs and cloth. So, they are
following a general policy that where the
prices of commodities have risen, the
exports must be controlled though not
fully stopped. As and when necessary,
the  exports of commodities which are
very badly needed for the nation have
been stopped. I am pretty sure, there-
fore, that our Government, our Depart-

ment, have a very good policy for the
nation.

While supporting the demands, I
have some grievances to submit before the
House. The hon. Minister may take
particular care to go into the grievances
so that the same may be mitigated.
My grievance is not against the entire
Department. My grievance is against the
MMTC, Orissa branch, The MMTC,
Orissa branches functioning in such a
way that it is bringing calumny and ble-
mish to the Department, nay, to the
Government of India. I am giving one
particular case. There is the Paradip
port. From the Paradip port, the
MMTC exports iron ore, etc. There are
so many handling agencies there. One
of the agencies the Mahabir Iron Ore
Agency and this Agency is mostly con-
sisting of labourers.
that Agency is one Mr. Fakir Mohan Sat-
pathy. He has been harassed to such an
extent that he has been crying and they
have been reduced to beggary. I have
no grudge against the MMTC. Being
painfully duty-bound, I am expressing
this grievance. This iron ore handling
Agency was given an agency to unload
rakes of railway wagons at Atharabanki
railway siding. For no fault of the
Agency, it has been penalised and the
agency has been taken away from them.
It has been done only to give facility to
another rich person or persons who have
formed some organisation. This iron
ore Agency and its proprietor, Mr. Fakir
Mohan Satpathy, have been dragged to
the law court also by M.M.T.C. This
agency had made a claim  against
MMT.C, to the tune of Rs. 7 lakhs,
in round figures. He prayed, he deman-
ded, he entreated and beseached the local
MMTC autorities there to appeint an
arbitrator, but they did not pay any
heed to that. Then he was compelled or
rather forced to go to the law court and
the law court appointed an arbitrator.
He lodged a complaint before the ar-
bitrator, with a claim of Rs. 7 lakhs the
MMTC pccE:Ie made a counter-claim
of Rs. 49 lakhs against Mahabir Iron Ore
Agency and Fakir Mohan Satpathy.
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That is, as against Rs. 7 lakhs, they made a
claim ¢f Rs. 49 lakhs. which is seven
times the amount. The  Arbivater
heard both the partics and gave his judg-
ment in favour of Mahabir Tien Cre
Ageny and Satpathy. He rather passcd
strictures against the MMTC. Fakir
Satpathy was given a part of his claim for
compensation kut the MMTC was not
given anything, not even a paisa. His
findings were sent to the Court. As per
the law, if any parly was dissatisficd with
the findings of the Arbitrator, within go
days of the pronouncement of the judg-
ment or findings, any party may go to the
Court. That was written there, and the
law is such. Whereas Fakir Mohan, 8at-
pathy Iron Ore Agency went to the
court with a further claim, the MMTC,
as I am informed, has not gome to the
Court for claiming the amount of
Rs. 49 lakhs belong to the MMTC, nay.
to the Ministry, nay. to the Goverrment.
nay, to the nation. This means thatifit is
a fact—and I claim it is a faci—the
MMTC has caused a loss of Rs. 49 lakbs
to the nation. If it is not a fact, they
have concoctd a claim against Mahabir
Iron Ore Agency and Fakir Mohaw
Satpathy.

I have been persuing this for the last
one year. My question was not allewed
here and so I remained silent, and now I
am using this opportunity to brirg this
allegation to the motice of the Mirisier.
1 am not laying any blame upon anykcdy:
nor will the Minister get any answer fiom
them because the Department people did
not think such a matter will be brought
up here. I would be happy if this Fakir
Mohan Satpathy's case is properly and
openly enquired into and punishment/
reward is given to the MMTC. 1
would be very happy if that is done....

MR. CHAIRMAN Why  should
there be a reward ?
SHRI PABITRA MOHAN PRA- -

DHAN : If they have done the right
thing in concocting a claim of Rs. 49
lakhs........

SHRI MOHAN DHARIA : T shall
look into the matter personally and sce
that justice is done. -

SHRI® PABITRA MOHAN
PRADHAN : I am raising this matter
here.

SHRI MOHAN DHARIA: I shall lock
intc it.

SHRI PABITRA MOHAN PRA.
DHAN : I am compelled to raise it here
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because, otherwise. if we just put in am
application or a memorandvm, I kno
what will happen to that in the Govern
ment. They send it to the Department,
and the Department will stick to their
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old decision and will hide everything.
They will write in such a way that the
Minister has no time to go thoroughly
into the files. So, it must be thoroughly
inquired into, and justice should be done
to Fakir Mohan Satpathy and the Maha-
bir Agency. If they are in the wrong,
they must be penalised. The penalty is
that they should be termed as untruthful
men. I have nothing more to say on
this,

There has been some criticism about the
work of the cooperatives and the sale of
the government materials. But [ would
say that this Government is running,
very well. Any other Party cannot run
a better government than what this party
Government 1is. running. Especially,
our Ministers are managing their affairs
very well. India is a very big country
with a population of 60 crores and having
such a length and breadth. I think,
there is nothing wrong in the running of
the administration in any department
not to speak of this Department alone.

About the cooperative departinent, as
I was saying, there was some criticism.
The cooperatives represent the mind of
the masses. If the masses are not com-
petent and there is some lacuna or flaw
in them, that flaw or lacuna will manifest
itself in the cooperatives. Just as there
are flaws in any government, at the Gen-
tre or in the States or in the smaller semi-
government bodies, there may be some
lacunae here also.  So, although there may
be lacuna, thsse cooperatives should,
nonetheless, be encouraged. If people wor-
king in the cooperatives mismanage or
spend the money improperly, they are
penalised. There must be a thorough
inspection from the Government side,
The Government of India is at the highest
place. They cannot go to the interior,
to the villages or to the districts or to the
States. It 1s the State Government that
is responsible for the flaws and lacunae
in the cooprratives, not the Central Go-
vernmznt. So, the Central Government
should not be hold responsible for that.

With these words, I support the Demands
for Grants in respect of this Ministry.

SHRI SOMNATH CHATTER]JEE
(Jadavpur) I would like to speak on
three or four things.

One is the public distribution system
which, I believe, is an article of faith with
the Minister and to which he is commit-
ted. Even during the last Government
when he was there, until he was incar-
cerated, as Minister for Planning, he was

also advocting for public distribution

system. But I would like to give a
friendly warning to him that, so far as
mtroduaction of public distribution is con-
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cerned, he is up against a2 most coordinated,
ruthless, organized sector in this counury.

Therefore, there will be concerted meoves
to frustrate and nullify this systom, to

which he is committed.

So far as the Government of West
Bengal is concerned—I can speak with
confidence on behalf of the Government
of West Bengal—we have been asking for
it also and we shall do our best no doubt
to make it a successful venture.

Sir, our request to the hon. Minister
is this. Realising the other difficultics
he will face, apart from administrative
difficulties, I think the time is already
overdue when we should make a start
on this. Not only that. We should
also try to bring within the umbrella as
many commodiltics of daily necessity of life
as possible, For every article of daily
use, specially, after the last budget—
you will realise this—how shortages are
being created and how the price rise is
being resorted to which has completely
nullified whatever little public distribution
we have. That has made this system
ineffective. I, therefore, request the
hon. Minister to keep to the target date
that he has mentoned for this. [ take it
that the date is st July. And let that
be introduced with the fullest sense of
determination. Here, 1 believe, the
Panchayats ean help him quite a lot
Public is waiting impatiently—hopefully
so, as to the method that would be laid
down in the system or the modus operandi
that will be evolved for making it a
successful venture. Here, Panchayats,
I believe, can play a very vital role. The
hon. Minister will continue his efforts in
this regard. He has got three or four
months left with him for this purpose.
There are of course, certain inherent in-
built difficulties in the system of public
distribution.

Take the case of rapeseed oil. The
hon. Minister knows that in West
Bengal, at  least, a serious effort
has been made by the Government to
popularise the rapeseed oil.  Initially,
there was a considerable resistance.

It had to take a serious effort on the
part of Government to make it acceptable
to the people. Now, the people have
accepted it. You will kindly consider
how administrative bottlenecks are ereated.
One is ahout the regular supply of oil.
That is not there. So far as crude rape-
seed oil is concerned. for March, the allo-
cation to West Bengal was 1925 metri¢
tonnes. That still remains to be deli-
vered. Although the total quantity is
2200 metric tonnes, 1925 metric tonnes
of March allocation has not been received.
275 metric tonnes have not yet been
received from the February allocation.
The difficulty is that the S.T.C. is not
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- making any arranginunts for the pu-
puse. of storage o for stockpiling 1t Oncee
there 13 a shortage of rapeseed wil  edible
ol v sted 10t rests wao are controlling the
athes edible o1l are mahing hey Thev
ate rang thar pricés and making un-
lawful gains and the Government un-
fortunately rtmains as a silent spectator
and the ordinary p ople are the victums

Thereforc, my 1tquest to the hon
Manuster 1s that 1n the interest of public
distiibution of refined ol immediate
swck-piling by means of bulk movement
m ship to West Bengal should be done for
ensuring “E‘h“ supply of rapesced ml
by the ST

For one month theie was no supph of
1t The price had become unstable and
the people got diullumoned Not only
that There 13 bound 10 be resentinent
And 1f we are unable to sccure the regular
supply of these essennal  commodities,
people s faith in this system will not be
generated and 1t will be the greatest
drawback ~ We appretiate the commt-
ment he has made and the efforts he 19
making in that regard T Lknow the
constramts he has to face  Thus has 0 be
done on the baus of—=not 1995 brand
emt rgency—of serving the people  Kandly
take note of this  Two or thret minutes
more, Mr Chaurman and T havc done

We feel very greatly aggrieved over the
years, ever sinct  Independence, Mr
Chairman you ar very well awale as
to how the eastein sector of this country
18 !uﬂ'ulr% fiom the freight equalisation
svEtum ou are alw aware as 1o how
unjust discuimination  has  been  done
agamnst the tastern part of the counny.
1 do not mind anv Fart of the country
getting supply of coal at a umiform 1ate
But, are we not enntled to this treatment
as beang part and parcel of India for heing
rmwded with the tssrabal commodities
tke coal etc ® ‘Are we not entitled to
1ecrive the similar neatment in so far as
cotton mw conceained * And are we not
entitled also o recene the ssmilar treat-
ment 1n so far as edible 011 18 conccrned ?

Sir, you ate aware that under the new
railway sudget, railway freight has been
mereased on  the bawus. dutancr
Greater the dustance an emenual commodity
has to cover the greater 1% the mcidence
of radway frewght Therefore, we have
been making this demand--we are net
msking & grievan = n ct of comlem
of unlorm prict Imver o E foHowed 1n
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a manner which will not create justified
feel of unmenited  dncniminaton.
mﬁu to be removed and I request the
hon'bhle Minuter to lock into si.

MR CHAIRMAN  Pluase conclude

SHRI SOMNATH CHATTERJEE
With regaird to cooptration, my  party
colleague has also spoken and it is an
undeniable fact that  cooperdation 1n
vauous scetors in this country 1s stll
uuda the contiol of the vested interests
Lven in West Bengal where such poweiful
coopuratives like cotton and suga) are not
there we have setn same set of people
controllmg  the cooperatives fuor  yrars
toge ther and whenever there has been an
atumpt to bring about a change resis-
tance 18 there and court injunctions are
there I am viry soity to say that even
the ¢ntire bureauctacy seems to be witmin
then conwrol Higher echelons of bu-
reaucracy are in therr support and this
has 10 be freed from the strong held of
4 handful of peoplt n this country
Hon’ble  Minuster’s «fforts, I  hopt
will not be Fustrated by such manoc-
wvres  Therefore he has to be careful
and | am sure all mdinary people will
give him the groatest help and not only
encomiums which he  deserves

Sir, before 1 1csume my seat [ would
hke to say one word aiﬂut the casual
workeis 1n the I'TC 1 request hum 10
think of them

PROT R K AMIN (Surendra-
nagar) Mr Chauman, Sir, T 1ise to
support the Demands of the Minatry of
Commerce [ whole heartedly agree wath
the lady member who spoke a little while
ago that the Mumster 13 te be lpuu.lnf
congratulated for his quickness  an
eXtcution 1n ld.m:nnlrlnnn I am sue
whenever any member has  approached
him he has tricd his best o see other
pontof view and if he 15 comvinced
we  were also sure that he wall pursue
the matter ull the end He has also the
capacity to convince lus bureaucracy
with a point of view with which he 1s
convinced Hawving said this I muat
also say for the hon'’ble Munister that
there are certain weaknesses 1n his policy
deeiston which I would hike to pomnt out
now so that while he shapes his poleey
for the mext year he mght take these
ponts into conmderanion  ‘The bon'ble
Mimster has been incharge of this I)-
partment for the last ywa yeara Now-
Sir when he took up charge of thus,
department two years age we abo
changed our developmwent strategy n
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import be liberalised and also that the
import of the capital intensive goods
should be encouraged.  Simultaneously,
the. export of labour intensive goods is to
be encouraged.In what way he has adop-
ted -a consistent policy to see that the
capital intensive import is en-
couraged and the labour-intensive export1s
encouraged too ? If I want to encourage
the import of capital intensive pro.d.uCtS,
I must cncourage imports of fertilizers.
petro-chemical goods and  even
filament yarn and machinery. =~ When
I talk about export of labour intensive
goods, I talk about the export of hand-
looms and powerloom , textiles, agricul-
tural products, sericulture products,
cottage industries and small-scale indus-
tries products. Now, if I apply the cri-
teria to judge his policy which has been
there for the last two years and espe
cially during the last year, I must point
out that it has not been acCord ing
to new requirements. My hon. friend
from the other side has indicated as to
how the ban on export of agricultural
commodities had been adopted from time
to time. I know that at one time salt
import was encouraged, at another time its
export was discouraged.  Sometimes the
onion export was banned and sometimes
its export was encouraged. Now, I
know his difficulty or dilemma. If he
allows onion export to take place, the
price will go up. The poor people and
the slum dwellers are those who are
consuming this commodity. If the price
of onion is low, then the producers will
grumble. But at the same time, if he
bans its export the price will crash and the
agriculturists will suffer. At the same
time, it is difficult to have a dual price
system for onions and potatoes. But
I would like to put a question to him.
What do you gain by banning onion ex-
port ? If the export is banned, the
prices will tumble down. Next year
nobody will grow it and the output will
be low, the production will be less and
prices high. But this would mean that
you are accentuating the problem and
you are denying the poor people to
have this commodity. Now, if you allow
its expot, the prices will go up and
therefore some substitute will have to be
found out instead of banning its ex-
port, because next year if more will be
produced that will enable you to satisfy
the domestic demand and also enable
you to export. From this dilemma, he
should get out in this manner and se-
condly you should know when you ban
its export from time to time, that you
should keep in mind that trade is a very
delicate mattar and it cannot be en-
couraged all of a sudden and it cannot
be discouraged all of a sudden either by
export or import of a particular commo-
dity. If you want to encourage its ex-
port, you have to explore the market
first for that product and then its suply
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can be encouraged only after increusing
its production. Today you have allowed
export of potatoes without ascertaining
its competitive priccs in the market,
but because of uncertainty during the
last year whether the cxport of potatces
will be allowed or mnot, nobody has
:ntered the market and made arrange-
ments for the export of potatoes. We
find that the export of potatoes is not
taking place. It takes time to develop
the export market. This point should be
taken into account while allowirg export
of certain commodiies. Even some .or-
dinary difficulties must be met by substi-
tuting rather than imposirg ban on the
export of agricultural commodities.

Now, 1 would request the Minister to
adopt a policy in regard to import of
inputs. Let there be a Targe quantity
of fertiliser, I do not mind; let there
be a large quantity of crude oil, I
do not mind if it is imported, if need be.
But we are very keen to use our foreign
exchange which we have accumulated.
Whether it is enough or not, adequate
or not, a poor country like ours cannot
afford to keep a large amount of foreign
exchange where you get 5% or 6% rate
of interest. Developing countries are
suffering from a lot of difficulties. There-
fore, import of input should be en-
couraged by using the accumulated
foreign exchange. Now, durig the last
two vears. we have not been giving
sufficient encouragement to the develop-
ment of sericulture though it is an emp-
loyment-oriented industry. It is a more
labour intensive industry. He should
have taken special care to see that the
sericulture industry is develoed in this
country and export is also built up.
He should have taken care to see that the
handloom irdustry is so much developed
Now, textile is one of the items which is
labour intensive as compared to all other
manufactured commodities. Has he
followed any consistent policy in so far
as textile is concerned ? Certainly
not. He should have developed expor
of textiles, which is not being done.
On the contrary, during the last two or
three years, it is falling. The raw ma-
terials, that is polyester filament yarn
plus viscose fibre and other things are
imported worth Rs. 200 crores, while
the final products that we are sending
out are hardly worth Rs. 8 to 10 crores.
There is a deficit on the trade account.
He should have taken steps to see that the
deficit is min‘mised as much as possible.

Secondly, I would request you not to
make these changes so very often.
Changes made in the import and export
policy so very often create lot of di-
fliculties. because of the procedures and
processes arc so intricate and com-
plicated that the law cannot forsee how it
is going to affect these changes. 1 can
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ve you an example, which the hon

muter has already seen  Palm oil and
edible oils were under OGL  and tl:iey
were to be kept upte 3i-3-1979 under
that, but b:cause of certain bunghng,
rightly or wrongly, he had to cancel 1t
on and D+cember and the item was ca-
nalised When 1t wai canahsed, there
were so many things 1 the pipeline
Somebody must have entered mto a firm
contract, som*body had opcned an L C
for 1t, someb dy had purchased, but those
goods w-r¢ in the godowns and some
on the seas How are you gomg to take
them ? Have vou made any arrange-
ment mn your law to see that everything
from the top to the bittom 1 the pipe-
lne has ben taken into considera-
tion. The law mav b+ defect ve and the
Governm nt will say that the law 18
an ass; law will not look all these things
It 18 yust like a dead b xly, they will handle
it and the buwness wall suffer At that
time the business will suffer, but if you
want to encourage cxport next time, they
will not come My plea 18 that when-
ever you are deibhg with export import
trade, this tenderness n handling must
be kept m view  Such changes 1n cotton,
sallt termer:c potatoes r ce, jeera
edble o1 hive been made dunng
the last year May I request the
hon « Minister that such changes should
not be made veryt often ?

A

In chemicals als, when you impose
a duty a rclationship b tween the basi,
intermediste and final goods has to be
mamntammed It 13 also a deileate one
between large scale and small scale,
If you want to en ourage small scale then
the relanships should be 1n a part cular
manner All these things, the Govern-
ment cannot take mnto account  So, some
flexability  should be imparted n  the
system of export and import taxes n
regard to such sophisticated items ltke
drugs and other things which are basc
stuff ntermediate stuff and final stuff

Then, Government agamn should also
not nullify each other's action For
turmeric and © tton when the prices
were 1w we pleaded with the G vern-
ment that expyt be allowed They
allow=d th~ cotton export on the one hand
and creaseed the duty on the export
of cotton from Rs 7y00/- to Rs 2500/~
In order to get higher returns the export
was allowed  What 13 the fun in putting
the export duty smultancously ? That

ing has no meaning whatsoever
erefors, both the actions which are
taken smulataneously one encouraging
the export to rawe the price m the do-
!ne-:w market m‘;l mnd‘lly imposing ex-
port tixes to depress domestic prices
should not be resarted to.

’
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The hon lady Member was tallug
about mflauon and other things She
must know that mflaton 15 not towlly
because of the domestic factors; nter-
national factors are also there Prices of
most of the basic commodities are gong
up abroad The prices of tin, capper,
polyester, cotton, cic are all gong up
Its effect 1s bound to com¢ n thus country
You cannot avoid 1t, however much you
may try On the contrary, what 18
required 1s that your mmport taxes and
export duties should be revised carly
enough <o that the domestic market 18
least affecied by the changes in the prices
abroad Do you have a machmery to
review from tme to tume, the pnces
prevailing abroad and  to make changes
m the import and export taxes in such a
manner that the outside prices are ab-
~orbed by vou, and the least changes are
made m the domestic market ? Steps
should b taken mn this regard

There 13 one more suggestion from me
The earhiet utuation was one of mmport
qubstitution Now a machinery 18 re-
qured, viz a Board of Protcction, to
decide which 13 the appronate  tech-
nol gy for process=s and products and to
qwve protection accordingly and to that
extent Now, that can be done vnly by
a4 Board of Protecthon which should
be mstituted in this countrv 1t will study
various 1mport substitution and exportt
promotion measures and  will sugges-
that the import of such-and-such com
modities should be encouraged into this
country and that you should ensure the
mport of such-and-such technology
That Board does not exist now and 1t
1t should come into bemng

My last pont 18 about the public dis-
tribution evstem, for which Mr Dharre
has a lot of zral My advice will be that
he should confine 1t to as few commodities
as posuble, and extend itto the rural
areas as much as he could Don’t have
1t only at the urban fair price shops Tt
should go to the rural areas Otherwase
you will have to undertake the produc.
tion, distnbution and also fix prices for
a longer period The you will have to
have the Communisic way of doing
things  {Interruptions)

Now about forward markets So long
as we have a geaumne forward market
mechanism for our alloca;lan remc::t-
cen, wne hedge contracis are a mi
Othrrmsem , the fluctuation will be
too much And there will be a lower
prace dm-mswthe season and a higher
price_after season. You cannof avoid
the forward market m But
when yoi: make the market m?vhmam
optrate in your economy, you
have to introduce forward market, and
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if vou don’t do it, then it remains inopc-
rative— which will do meore harm than
good. You have alrcady done it for gur.
You shonld do itfor Capas, cototon and
o'lseeds.

L *SHRI P. S. RAMALINGAM (Nilgiri }:
“Mr. Chairman. Sir, on behall o
ALADMEK I rise to sav a few words
on the Demands for Grants of the Ministry
of Industry and Civl Supplies and I thank
vou for giving me this opportunity.

In the first 11 months of 1978-79, the
export was of the orderof Rs. 493} crores
jand as compared to the same period
n 1977-78, the increase is of the order
of 2.1%. In 1978-79. during the first
tt months the import has been of the
order of Rs. 6oor crores and the in-
crease in ports in comparison with the
same period  in 1977-78 is of the order
of 26.5%,. The trade imbalance is to
the tupe of Rs, 1o6g crores. If the ba-
lance of payments is not in our interest,
especially to the tunc of Rs. 1063 crores,
industrial retardation and economic back-
wardness would set in. The hon. Mi-
pister must pay special attention to this
problem.

I coms fom tea-growing constituency
of Ootacamund. Recently, the honour
of heading the International Tea Pro-
motion  Association started under the
auspices of U.N.O. has come 10 India and
Shri P. K. Kaul is going to head it
Instead of going-to Geneva for evergthlpg.
as the Secretariat for this organisation
has to be finalised within 2 period of
three months, the hon. Minister should
use his offices and get the Headquarters
of I.T.P.A. located in the Indian-Gen=va
of Ootacmund. It would give great
fllip for tea-growers of the country

In the recent annual General meeting
of the Indian Tea Association. the hon.
Minister of Commerce announced that
he has accepted all the recomm:ndations
of Tea Board, particularly the target
of tea production of 140 crores KG by
the end of this century and he would
provide adequate reasoirces for achieving
this target, When a few  colleague
M.Ps and I met the hon. Minister to
plead for reduction of export duty on
Tea from Rs. 5, he appreciated our
arguments and first reduced the duty
and now he has completely eliminated
the export duty on Tea. I thank him
heartily on my own behalf and on behalf
of all tea-growers of Nilgiris. W are
all indebted to him for his great intersst
n tea-growers.
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We are ignorant about the intricacies of
auctioneering of tea in the London mar-
ket; consequently Indian tea does not
fetch proper prices, We should set up
Indian Tea Company in London to study
the auctionneerering processes in London.
The Government should also try to pur-
chase shares in the Sterling Companies
of London so that we have a say in the
auctions. The Indian Tea Board should-
think about this seriously and do some-
thing positively as early as possible.

]

Recently, a 307, cut has been imposed
on the export of semi-processed hides and
skins. I do welcome the incentives to be
given to the export of processed hides and
skins. But we do not have modern
machinery to do this. Tamil Nadu con-
tributes 809/, of the export of hides and skins.
The Government should try to get us
modern machinery for processing hides
and skins so that we canincrease the export
of processed leather.

Now the free-trade zones of Kandla and
Santa Crus have not proved a success.
We should set up a free-trade zone on the
Tast Coast. 1 would like to refer to the
fact thata free-trade zone would becomea
success  where there is not much port
congestion, Tamil Nadu Government
would give all the land required for this
purpose. I request the hon. Minister to
set up the free-trade zone at Madras Port
as early as possible.

T would refer to the problems of ready-
made garments export. The export
quota is distributed by the Apparel Coun-
cil. Aparticular officer here seems to have
entertained some animus against South
Indian Ready-made garment exporters.
He has not given any quota to them.
There are also reports of serious malpracti-
ces againsthim. Idemand thatthe power
of distributing quota should be taken away
from the Apparel Council and this must
be entrusted to the Textile Commissioner
or the Ministry themselves can do this
work.

The Governmsnt has given about 330
approvalsfor joint ventures abroad. Out
of them 102 joint ventures are being imp-
lemented and initial action has been taken
on 1q97 joint ventures. I50 approvals
have been unsuccessful. The Government
to Government joint venture is looked
after by the Ministry of Industry. The
private sector joint venture is under the
Coymmerce Ministry. The Turnkey pro-
jects are suoervised by the Industrial Deve-
loomsnt Bank of India under the charge
of the Finance Ministry. The GCivil
comstruction joint ventures are under the

4

*The origina] speech was delivered in Tamil,
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Works Ministry. These manifoldauthori-
ties have brought multiple drawbacks in
the implementation of such joint ventures.
Isuggestthatan Overseas Project Develop-
ment Board should be constituted forth-
with so that all such joint ventures are
taken care of under one umbrella, It
will be in the interest of the Government
to do so.

In order to help the importers and ex-
porters it is imperative that an Import-
Export Bankisset up immediately so that
for meeting their credit needs they need
not run in all directions.

In 1978-79 the Defence Minjstry had to
surrender 80 crores of rupees because
the source ofsupply of partsin foreign coun-
tries could not belocated. TheIFS officials
in the Indian Embassies do not know
anything about gcommercial intelligence.
Unless we postin these Embassiestechnically
trained officials from the Commerce
Ministry, we will not be able to get the
required commercial intelligence for deve-
loping our trade. At present, the indus-
rialists who go abroad draw blank because
they do not get any assistance from our
Missions abroad. The hon. Minister of
Commerce should look into this and do the
needful.

The ExportPolicy has been extended upto
31st March, 1980, while the import
policy is going to be modified after April
to, 1979. The export and the import are
two sides of the coin of industrial economy
and I wonder why this kind of half-hearted
tep should be taken.

At the moment, in Geneva, discussions
are going on about incorporating in the
Rules ‘Principles of Protectionism’. It is
time for us to think whether we should
extend Rs. 400 crores export subsidy.,
The hon. Minister should ponder over this
problem of ‘protectionism’ and ensure that
our exportsare not affected.

The hon. Minister, Shri Mohan Dharia
has assused the nation that by g1st July,
1979 the entire country would be covered
by the public distribution system. We have
5 lakhs of villages and only 1,30,000 fair-
price shops are there. I donotknow how
he will be able to establish allthe remain-
ing fair-price shops throughout the coun-
try in all the villages within three months.
But I amsure that hiscontagious dynamism
and dedication to the cause will ensure that
this policy of publicdistribution becomes a
reality by the target date.

With these few words, I conclude my
speech.
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SHRI K.A. RAJAN (Trichur) : This
Ministry is a Ministry which has got var-
ied activities in different sectors of our
economy. I am going to confine my ob-
servations to the particular saspect of the
Public Distribution System. I am glad,
he has mentioned that he is going to bring
Public Distribution System from July 1st
if I am correct. Why 1 express my appre-
hension and anxiety over th’s problem,
The Minister very wellknows, this particu-
lar distribution system is intended to bring
stabilityin prices. Howfarisit dfeasibleto
bring stability in prices within the four
walls of a private capitalist economy
workingmn thiscountry? Youare thinking
of bringing this system and thereby bring-
ing down the prices or to stabilise the pri-
ces especially in the Private econcmy,.
that is why I am expressing my anxiety.
Secondly, my anxiety is you are just
bringing the scheme under a particular
economic situation. In that situatior, it
is a hjgh dose of deficit financing. You
know its impact, its implications and its
all round activities,. We know frem the
past experience how it worked havoc with
the price system. So, f 1 express my
anxiety and apprehensior, do not mis-
understand me. I stand for public
distribution system. But as you proeeed
in this matter, you should be on the guard.
You should be alert—that we are working
for a particular situation. In that back-
ground what is the present situation?
Regarding prices I may submit that the
price movement has been noted in the
Report already submitted. That is only
upto November, 1978. The current price-
situation, if youjustgo through thewhole
sale price index after the Budget February,.

24,1979t was184.4.

The whole sale price index which was
184.4 in February 24, 1979 rose to 189.4
inMarch 24,1979. Ifyousplititintovari—
ous articles and see the figures for March
1978 and March, 1979, you find that in the
the case of primary articles it rose:
from 179.2 to 180.5. In the case of food'
articles, itfelldown from 171.0 to 1503
In the case of non-food artilesit rosefrom
167.9to 172.2. Inthe case offuel,power,.
light and lubricants it rose from 242.5
to 258.5. You are working vou r scheme
in this back ground. This is not a
feature of the post- budget positien..
Even if you take pre-budget position in
February, 1979 before the budget was
announced, there wereclear signs of an
upturn in prices. This wasreflectedin the
fact that at 184.4 the price index for that
month was a full three points above the
level of February, 1978. Though it
cannot be denied that the budget has made-
an impact on the prices of a variety off
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goods, these pressures too have grown
more pronounced during the month of
March. Immediately following the bud-
get, during the weck ended March 3,
there was a rise in the prices of matches
(28%) , talcum powder (23%,, face cream
(20%,), toothpaste (12%),cigarettes (1 19,),
bidi (99%), synthetic detergent (6%,) and
soap (59). Also attributable to the bud-
get were increases that week in the prices
of gasoline and aviation spirit (14%),
high speed diesel oil (9%) and kerosene
(8%). Following the raising of import
duties, prices of edible oils,inch dirg vana-
spati and oilseeds also moved ur. This is
about essential articles. What about
industrial products? Between February
24 and March 24, the index for paper and
paper products increased by no less than
4.5 points to 206.5, leather and leather
products by 1 1.2 points to 309.5, rubber and
rubber preducts by 0.4 to 189.8, chemicals
and chemical products (including cos-
metics ) by 2.8 to 181.7, the sub-group
cosmetic, soap and detergents by 10.6
to 197.1 , basic metals, alloys and metal
products by 3.1 to 219.2 and machinery
and transport equipment by 5.4 to 194.1.

These are the symptoms of the economy.
That is why T expressed my anxiety about
the public distribution system. Don’t
think T am making theoretical jargon
formulations. My firm belief, based on
past experience, is that this public distri-
bution system should serve  primarily
the rural people. I have no doubt about
it. We are bringing it in the larger
interest of the rural population. So far
they were not benefited and they could
not get essential commodities at stable
prices. Unfortunately, thereisa malady
here. Tam not going to discuss the prices
of agricultural products and all there
things, because 1 have no time. But
what is the parity between the prices of
agricultural products as well as goods
manufactured from the agricultural pre-
ducts? The disparity between the two is
growing and it is creating havoc in the
whole structure of our economy. That is
why Isay,evenwith good intentions, with
great labour, after great consultations and
dialogue and taking into confidence the
State Governments and all concerned, if
you are going to have the public distribution
system, my firm opinion is that unless
you take over the basic consumer indus-
tries, you are not going (o  succeed,
Sugar, drugs and textiles at least should be
in your command. This is being mani-
pulated. This is being manoeuvred.
This is being governed by the private
people. Everything is in the hands of the
private capitalists. So, unless you have a
command over the whole production,
you will not be able to do anything in the
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field of public distributicn system.  Still
you are going to have a trial. It is good.
But when so many other complicated
policy questions are involved in thisissue
still you are initiating a network of rural
ration shops and other things. But the
question of enough articles under your
command is very important. There the
traders play havoc. You cannot move an
inch tecause the traders are so powerful.
Even, then I appreciate the steps taken by
the hon. Minister for initiatirg a network
of public distritution system. I say tkat
all the basic consumer industries should ke
in the hands of the Goverrment. Here,
you know, the public sector isin the cem-
manding heights. It is playirg a very
vital role and there is a huge allotment for
it. But the public sector has to turn to.
consumer industries. Consumer incust-
ries should not be left to the whims ard
fancies of 75 monopoly houses or those
capitalist sharks who just fleece our
people and make them destitutes. Side
by side you build up a network of consumer
industries and evolve a public distritut-
ion system which, I think, will help you.
I and my party will support this policy.

I would also like to say tnat tne vigilance:
of the people in the working of the public
distribution system is very imfportant.
There are various forces which want to
scuttle these things. Though you have
suggested certain schemes, I say that Vigil-.
ance committees should be more active in
this movement. Unless the system is
carefully watched and carefully run with
public cooperation and the vigilance of
the people, there are two forces which are
going to scuttle this system, i.e., the private
traders abetted by the bureaucrats who.
will just squeeze the scheme and throw
everything to dust.

I now come to another important indus-
try which is mostly in my State, that is,
the cashew industry. On page 19 of the
Report it is said

“Over the last few years, there has
been a continuous fall in the exports of
cashew kernels from 65 thousand tonnes
in 1974-75 to 40.3 thousand tonnes by
1977-78 and during the first half of 19%8-%9
exports were mere 11.8 thousard tonres.
accompanied by declire in the unit value
realisation. The indusuy is faced with
the problem of acute shortage of raw
nuts. The high prices fixcd by the Siate
Goverrment for procurcment of raw nuts,
coupled with the low import availability
of raw nuts from Fast African countries
has dislocated the functioning of Irdian
Cashew industry”.

This industry is very important. Nearly
1.5 lakh workers mostly wemen are employ-
ed in thisindustty. This is one of the tra-
ditional industries in our State. In this
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szctor, oar State has bwlt up a public
sector unit But this industry 1s passing
thraggh a particular cuus  We cannot
think of getting raw materials as w wure

thinking 1n the past b cause th \frican
countries arc also processing  T'he only
solution 18 to produce more indigenous
cashew Oan that particular point 1
wiill ik to bg of the Mimstes that en-
ough g ants and aids hav=~to b given for
the growth of intigenous plantations

Unless thatis d ine, unless we grow our own
plantations , w  cannot epend upon
thy» countries for import for all the time
and live at the mercy of these people

Now, the public coiporation in the State
sector of thisindustry, 18 facing a very lad
situstion  The situation goes buyond our
contiol, bacause 1t dupends upon the e xter

nal market  Now we have got a huge stock
of Ry 40 crores worth of hernels and
the public sector 13 very much
on the  verge of collapse 1 would
request theyhon Minister  to review the
situation very sympathctically  Instead of
giving  them loans with Zm;h nter: st,
which they cannot afford to acecpt  and
shen ropay, theymay be given a subsidy so
that th industiy and the public scctor
will fac  the difliculties and get over the
problem

SHRL DATIBA DEsAL Rholaapur)
Siry, 1 want to place cetiun views before
this hor House Tac hmn Mumster of
C w1l Sapolies and Co opuration has bxcn
very keen to imolem-~nt th public distnt
bation system But th t¢  arc certun
limitations which I waint to bang to Ins
notiee

Here 1 want to 1¢fer to the cotton me-
curement system 1n Maharashtra which
has b en very much helpful to the culti-
vators In the same way the pubhe dis-
tribution  system wall be ™ helpful, povided
th~ stability 1in mauntained The tradc
must be controtled by the State It means
that this svstem will have to distribute
foodgrains, agricultural produce, pulses,
goo Is of darly necssity like match box and
and cloth  If we want to stabilise the pri-
ces then we must have a purchamng
orgamiion We must purchase food-
grains  and agricultural  produce from
the cultivators as well as industrial goods
from theindustry So, the publhc distrse
butivn system must have some purchasing
organisation The  Mmuster  has
announced andindicatedin the report that
Governm nt will have no bufler stock
The Government will purchase them from
the variqus producers, which means from
the industty, the cultivators and even trad-

ars Tbeteﬁm:, there will be a restraint
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and the Government wall not  be able to
make the scheme successful, because of
the instability of prices

What s the expeitence of last year?
Ther< was support price and support op-
erations were  undeitaken bv the various
organtsations Unfortunately, some of
the organmsations are beyond the control
of this Minustry like the Food Corporation
unde¢r the Agriculture Ministry, the Textile
National under the Industries Mimstrv
and s0 on  Therefore the Cinvil Supplics
Mamster will have  just to wite to them
and wait for the supply of ccrtain goods
So there 1s no posstblity  of co-ordination
between the various Mimistries and mga-
nistions

Lven when the support opcrations were
conducted last  year what happened?
The cotton was to be purchased by the Cot-
ton Corporation and vactous other stems
werd to be purchased by NATL D and mber
orgunsations  But actually the peasants
could not gct even support puce  The
optiations by the NATTD were under
taken at the instance of v wrious Mcmbcrs of
Parltamrut  Lhey have puchased taba
<o onton potato and mfm ttems  IThe
question 13 whethar NATED 3810 a pos
tion to supply all the agncultur ol requre-
ments of the consuma

In fact, the public  distributton svstem
18 supposed to be 1n the interests of the con-
sumers bat last year the suppoii optiations
did not benchit the cultnators According
to the report of the Maharashtra Govern-
ment, cven foodgrains are not being sold
1n farr price shops because the prices out-
ade are lower, and the people are getting
better gramn  there Therefore, the
Mabarashtra Government says that therr
offtake has been reduced fram g7 oou to
77,000 tonnes

Secondly, as the public distributzon
system 1s going to be against the vested
1nterests, vested interests will tiy to dum
the Minustry and the public distribution
systern  Other Members have expressed

e same apprehensions, and T also s! it.
‘What 13 the agency of the puble distribution
system at the vallage leve1®  There wall be
co-operatives, gram panchayatsand other
thin, The Mimster humself 13 Minister
of goopcrauon, and he knows 1t better
that nearly 50 per cent of the co-operative
socreties at the village level arc  defunt

ey were just working on the basis of
Government supplies of sugar, fertiliser
and kerosenc, and because they do hot

get any prof Now, they bave just stopped
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Becawse the public distribution systan 1s
suppoicd to help the rural people, actual-
ly the Mimster should see that prope:
agencies at the village level arc established
Actually we do not find anvthing now
I want the Mimster to take care of this rual
agency (iganisauon

Another thing that I waut 1) bring to
his notice 18 regaiding the  co operative
bodies  Some ol the Mombers have sad
that to-ul;:l ratives have beconme monopolies
ot something lLike that  Co ¢ prrative ms
titutions n a4  capitabist society tend to
become co vptrative companies  Itisnot
that the (.l:‘:rrullw principles are not
good, butactually the co-optrative socicties
w organisations at the Nauonal and State
levels are controlled by Governnecnt
Dunng the last two years according 1o
various reports  nore than 50 per cunt
of the national and State Orgamsations
have becn actually handicd by Govan
ment olhcials or bureauc ats

SHRI k' A RAJAN  All the socr s
an Madhya Pradesh

SHRI DAJIBA DESAL  Almost all the
L0-0p 1ative sucie Uies at the State, diirict
and willage levels are government run
In Orissa, Government oflicers & € runn-
img them In Camul Nadu  therr arc ad
minwstrative  hoards and other thigs run
by Governmentofficials S0, Government
will hive to see what the actual malidy 1
with the coopeiative sector

The liaders of co-operation want mde
ndtnee, but at the sanie ime they want
roment patronage We agree that
Government must give some help to them
but 1t 18 only helping the vosted nterests
tadig in more and more  Therc must be
some way out If co-operatives are to be
useful to the rural population they must
reflect the rural population They must
have the control—that1s true.  ¥or  what?
Because of the last thirty years of working
almost all the tives, from P taluka
level to narional level have be come coopera
tive companics What s the capital in-
vested by the members? 8 million members
are there in the various cooperatives dlf%
contribute only about 15% of the capital
and the balance 80 or 85 per cent of the
Cﬁl comes from the Government fand
other financial institutions  But the couop-
Cratives Rre

controlled by the vest-
ed interests leaders of the

CHAITRA 29, 1801 (S4KA)

Mwm of Comm., 342
Coapcration

has to gne patro , the Govern-
ment must control 1t 'hat type of wn
trol it should b« and what methods should
be followtd, that 18 2 question of detail
The cooperative movement has to be
strengthe ned

I hrough coopuatin® organisations and
public distribution system  the Govern-
ment should have control over trade and
it should protect the cultivators, and see
that the prices aic stabilised ‘Theie must
be parity between agricultural prices and
industrial privts A number of membeors
have said J :;t the wﬂunﬂd prices ai
ing up an e agiicultur 1CC8 Arc going
dog“np Theie 14 a gap, \ah?:h na bags‘:mc
Even some of the mem| from the Janata
Party havi said that because the cultina-
tors ‘l’uw produced mote thiy are being
penalised

Imayrefil to a4 recentsiatunent made
by the hen linance  Mimstt: in thss
House 1n 1eply to & Calling  Atientnn
Ht says s

* In fact the Grovernment owes 4 1e8pon-
sibility to the faimas © oswe
that the prices do not fall o un-
cconomic levels becaust of ancrease
in production and supplv 1unming,
highes than demand’

The 11 wders can mampulate the demand
and supply  They mampulate the agn
cultural prices also  In harvesung scason
the prices of agricultwal goods go down
and in other seasons the prices gu ;ﬂ) The
result 19 loss to the consumdrs ut they
can affird to mamniam the wmdusnial prices
ata higher level  They can incrcase that
I may quote mstance Whenewer  the
Govannuent decides to give sonwe subsidy,
to sume small larmess, the prices of engines
goup Ifthe Governinentdecades to give
seed capital the prices of vehicles and
other  things go up by ten 0 twenmny
per cunt

There 1s a dispanity between the agricul-
tural prices and incustrial prices  Is gt
not the responubility of the Government
to maintain parity between the agricultural

wices and industrial prices? Industnial-
ists can maintain the piices because they
have the holding capacity, but the culti-
vators do not have the holding capacity.
Therefore, the Government must come  to
their help The Government must purchase
all available luril\u from the cultivalors
and build up the buffer stock  1he Governe
ment does not have enough wa
facuity and otha thin There are a
numbu of restraints and limitations 1 the

blic chistributson sysiem  Because I am

tive movement want that the Governe
mene  should them a free hand
There 13 a mnﬂm.vgbet\wen the leadership
of the cooperative movement 2nd the Gov
ernmzat on this I suppott the Govern-
ment’s stand that if the Government

dualing with the public  distribution
system, I am able to pont them out [
request  the Minister of Coopcrauon to
take caie of all the restramnts and make
this  public distribution system a grand
success in this country
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t S Aam Sify § W
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[ =Y wowriwd TET AT AT - F e Wy wow
gelt &1 w@r o oW i B wre gt qrgr dew d o § Hfiew
= AT g FY mizgr Wy aw v @ A

Y v BT A

sy & 1 wdw wmEEY Wy F
sy dur wwer &, 3W W
far T qear & s qu

wm @ frAd o g wvw o A
¥ W @ & wew U W e a
v w7 9w, 39 T Ay Y A
w7 R owrd F wf A A g ) s
ATYT A1 ATHT FIGUT ITITATL | AT
T Ew § IAE Ry wyfna 4
Aqedlz $41 & 7 TR AFAT AP 97
maeREwe & 1 T 98 §ar 3% e
¥ 97 7 qfY aar & alew weqwd o7
AT qEAT 3 | Uw A7 wET ¥ O
AT qAE F AT & W wd ave
mFArefes §gW w1 suUrar ¥ wamAr
faurg 37 §, A TreATE FX F AT et
THETFE T F AT AT A FAT

T w1 Arfad-garn Tw g
H g aW & oY AT § SUET wrgaT
wver §, dfe fefegaaw faem w197
g & fr araTgredw aw 9F
sifever F7 aTaT grIw A= §, TAY 94T
R 37 98 ¥ 1w sdw X faeer
wty ww wag famar & ¥z STy
wadt wvwre - @ wg ¢ few,
FuTha Argw, & sy wgd g fe
Wa W WATH X ATAT 4T g T 14y wT
AT T I fiF AT wer B
g o FrAET B Froar w@y ) faew

qTY  GAE-EEIL  IWET TR
ay w3 wredt §, Afiew wraw 3w W

fomr o wf W w0 e wm, &
At fafrees Arge & a9 61 1 wEETA
FgATar s gaTe o FEe A et
T &, Afew 17 & falr ey 74Y fawr
W w7 Gy A faw v A
1T 6T & qgETEY | gAY AW F FrgAT
Bw § Fromen ot 7y w77 &1 W
FTAT S1% & frgre gy o gH ABT A
vl sUA &Y w7 & A wwe T
AT IE A7q Y AN WY Qg HYT A
¥ axg W Y g

fafy & e & mewdos DAT § 0
A ATt z-wg wERA w WEEAT
oY wTrE wry & &Y qrw & W
tdt fra adr § faw ¥ meEaw Ay
BT B | & w7 gaArS WA F AT @Y
oY, 7gr {7 A feav war, 3 €1 qET
afr afqmrt wow ) wf, & waAn g
ag fovrezrs W1 |T1d om0 & q@w
ATET F LT ¥ AE AT ATAT ATEAY E—
TTELIN FIH AR H qg7 Fov—faa-
vz Zar =g d 1 wva faaX w3 &, faaar
WY &7 A §, UG FT I ATH AR
grar snfen, aoAr qg fed® ¢ Wt

wTIe IR K AT Fowr wf 7
¥ at ag WA v wady g v agr ®
aw afy W wnfgd o e RfeE-
TIwET W17 GEY AT GG A WA AT
o< Feame & 07 ¥ W & ¥ VT B
a1 X EN W wE W w5 TH g
TrdTE sTga wAY Y T B TAT $
*4T farerar wTAOT § 7 HOTAIG W AW
ware §, qfe wadr ¥ T qwdE
AT § RAAR SrveT waar § @ AP
AT GET Y T4 oY @ Y whe gl
/X | O G & Ny F QYR A A
® wrr wren §, i farerraer & s § 09
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Mot  fmwmm ¥
R o7 argas foer nar 99 F 9% @7
Lol

Y FT A IR e @ oaE
Fhoha & ¢80 ¥ g Foar anfed
It wE-FET FOEEIA FIAW P OIAT
waT aifeay ver §3 TmA 2 fady
o o w7 BT T ¥ R AT
/T OAT T WIAT & | WTR FY9 AT
e grew wiw ¥ W 3w ¥
71 71 eflgd 1 3 F 9T 9 SEevE
FUIT A9 3 § §F WA 77 F-TF
Fq ZATH FUAT ¥ U7 U7 AW
w21 9 waT § | 349 & =vaen wfRas
AT wITHY ) @Ew feve 2 owivogm
¥ T o7 &) vw faw oA
AT~ F TEIN T OFNF AT
wT WTHY § 9T 9 U 9T 97T A FW
zfrmrarr g RN AT IS
faar s Y TR gy ST ) & ARy
7 f& 7t ad ad)y iy anfaw ) 9w
gi v A 9w

ua ¥ oTOR TTEY ¥ A A Iw
FEAT WIEAT 7 | EEIY UET AET (3R
FAAT § t EATY UET A WAT AT §AT
arAr & afFw & gqoiy 2w ¥ oAw F
T A §X W & T A
F AW A T OAAT F | OBW oFAN
AT ATH T A4y gedArer FvH § °
w7 g YR fv Y 7 g e
AR qqX A7 A Y W1 AR

Ty I & Afvd A ad w0
i &5 WY gty ¥2@ § foo
aa A § | uE Ty av Y Aeew
# a7 wifefwfaas wt Prre ST g 2
wiifir mror ot A ot W g
qgat'Y W w8 | AetaeA
g far v wafar ooy &
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e avft mTordfrs ot SRe T
A & 1 w7 T wTHT ¥ fywrw § AE
grafas & o v AR wx A AT EW IAE
AT Y 7 AR A AT g TR
/A AE T FEY & AR g T
w41 A7 1 T Awg ¥ gAY A
¥ g7 a7 w7 Ay & faw iy
T 77T =7 Ady qefY § N Y Fwr
qeft ey § ) gAEwr gErY smoar
9T FZE 9T HHT T &

aafaar #1 qrw Afege | g T
oE )T " agd AT ¢ oA § )
safem aeAr gY svar & fr gw srrfey
g7 ferT 7 § 1 i Y S & forg
it o7 fede wf gvar =rfer
AT AT 3T ATF AT AT T

FIEfA ¥ T A A or AR FTY L
FITHTZ T HTH T LT A& EATAT |
wi qar ¢ fr aw weeT 74-75 wWE
fiwar qar ot | Aferer ww wndAfer qae
FTET A3z7 ALY vE AT A4 AveA-
Afe=Fmzvar mm &+ TAE AT AEY
pre ¥ Ao sy forararg ) &
wrAY 7 fr 7€ ome g adreo o &
ey 7 fr AfwawA g g wrfen
w7 Agr AwTa g Aoy F are
¥ qvar F1 A fafiee arfentt Y
arfer | ¥nmifea AT w7 SiF @ A
afearsdom grm afer 1 A fea way
&0 3 +% e A Al v Ay g
HF T A ALY T

T F AT A Ay AEd g
for a7 71 STV AEAHT Y HTHT wEY,
v ATz FE &Y A7 P
Her 1 ATy € faar emar arfye
# gz wdr gAY f T gEdT |
#1 a 77 Afas &7 & a3 T A7
audy g fr  fravr sy o9 oY
AR | ¥ § Aree avd AveE T
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AT | eAAEAIT N fatnee
w3 frar 1 o S AT faran
T afy <Yy T 7 Wy R, w519
¥ oy fAXaY | wx gE A Y TR
%1 Pepnarger &7 fan AT 59T 7
fagqr &1 FronT ¥ ewRgeiady AT A o
wOT gW TE FRRVED W gL A
§ & g w91 Y W /AT FTA
EWT | FAT G447 FTX AX AT A
wiiefsfrgs  ehaefady dar wox ¢
g | a1 Qe A § A fr smarfrar
®t oy qgl faan 1 § S0Ia7 wie
Jetar A @ AANE | A XTH
| B faar wEr wfgT

& ur T W oFAr F 1 wAT
£y qggfr & 7 ¥ ofeaw T T @
w UF FrgEr @A F f47 wiaw
wdr oY | uF afewrT FRA WA v
g1 99 ¥ UF WY AALT & q59 W
wefra a8 foar gar & | wREAEIT
T AT SAY AL A AA WY )
afgg Srav gw w /T T E L W
®= give 4@y €3 A 1 wEAT
fea 27 A@ AT FALY T UF WEAT
§ wr GRedTE T AT I
fpar €Y o1 & W ww 0w ?

SHRI P ANKINEEDU PRASADA
RAO (Bapatla) I have all appreciation
for the enthustaym and energy which the
Mimster has got for bringing about a pub-
lic distribution system and strengthening
1t in order to give relief to the consumers
from exploitation by middlemen I request
him to show the same enthusissm to give
relief to the agricultural producers also,

ally those producers connected with

e Dcpartm nt of Commerce ¢ ¢, those
who help 1n the export of agricultural pro-
duce and give them rehief from exploita-
uon by middlemen

Through the export of agricultural com-
pas el fy S L
m 15 hay ear so-calle

rters an;‘ miuddlemen, very little s
m pamed oa to the agriculturists bes
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cause there 15 no organwsed sector tO
protect them They do not know what
valuc 1s being obtained for their produce
which 13 exported They aie satrsfied with
the minimum, ¢ ¢, whatever they get

The prices of some comun idiiies show a
dichine all of a suddin  In the case of
coriander, the price 1s Auctuatng this year
alsn 1t 15 also an exportable commodity
I requ-st the Mimstir to tike care o thys

1 now come to tobacco 1 cmmwditw
about which they have 2 vears’ experenc
The Ministers know wmuach about 1t
Without the Government spending  anvs
thing on 1t, the agiicultunisie are able to
earn fur the country Re 1ou crunes of {ore
1gn exchange Not evin Rs 1 crore are
spent  on the developm nt of tobacco
Simtilarly, they have Rs 100 crores of
1evenue by way of Cential Facise and not
tven Rs 1 crore are spont by the Govern
m nt for the developmne nt of wbacco  Lhe
history of tobacco 13 such that though fiom
the time of Indepindence the tobacco
cultinators are contributing a lot of moncy
to the Exchequer by way of o1 eign exchange
and taxcs there 13 no Government controf
over the production and selling of tobacco,
and on the tobacco indusuy 1aelf and on
the manufacturers of tobacco The
manulacturers, the o called exporters and
the muddlemen ate  getting the mapor
slice of the benefit anith cultivator gets
itk out of 1r

About tobacco the Reportof Lx partment
of Commerce for 1978 79 says thig=eand
I gunote :

‘ The umit value rcahisation for the
txport of tobacco has beun stcadilvanereas-
mg during the last § years It ros~ from
Re B 75 sr kg during 1974 75 toRs 1617
duing December, 1978

The Report says that the value of tobacco
has doubled, but the tobacco growers
have not ganed The aguculturist has
not got even 10%, more fo1 the tobacco he
sold during the last § years  Thas year, the
position 18 very nidiwculous ough
the Mimister has  announced enthumasti-
cally that the STG will purchase 15 million
kgs directly from the agriculturists and
not from the middlemen experience has
shown that the rate has not gone up and
the S8TC has not purchased meything

ol
article in the Humdn dated 14th Apnl,
‘1,?73 about ‘“Delayed, Incflective Entry

TQC into Tobacco Market” The first
para says :

“The private trade had d up most
of the Pﬂm“ tobacco prod m 'Rndhn
Pradesh seasen by the tinse the State
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Trading Corporation entered the market
with a view to helﬁing the farmer in dis-
tress. The STC  has bought hardly two
million kg.asagainstits targeted 15 million
kg. while the private trade has bought
85 million kg. out of estimated production
of 95 million kg.”

I request the hon. Minister to go through
this. e main point is to give relief to
the tobacco growers. First of all, ahout
the Tobacco Board, I would like to say
a few words. Though the Government
have clearly said thateitherfor export ope-
ration or price supportoperation, STC
has to deal with tobacco purchase, the Tob-
acco Board itself tried to get involved in
the purchase. It was going around in
Delhi asking the Commerce Minister to
givethem permission to enter into tobacco
purchase neglecting their other duties such
as proper regulation, proper promotion
of production and proper assistance to the
agriculturists. Regulation is meant to
rcgulate the growth of tobaccoin a manner
which will give good returns to the agri-
culturists. If the tobacco grown is in
excess of the reqir tfor the c ption
of the country and for export market
¢he question of regulation of the area com-

GMGIPMR~—Job III 594 LS~-25-6-79—~880
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es. For the last 20 years the average
production of tobacco is about 100 million
kg. In twoor threespecific years-~1964,
1972, and 1978, there was a bumper crop
and production was 20 million kg. more,
These are the years when the Government
had to take care of the bumper crop. But
the normal produdtion is about 100 million
kg. Even this year when the Tobacco
Board restricted the area to 1.4 willion

acresor 80, the court struckitdownangd the
acreage has gone up to 1.8 million, Even

now the totaltobacco productionisaround

100 million kg.

MR. CHAIRMAN : How much more
time do you require ?

SHRI P ANKINEEDU PRASADA
RAO : About 1o minures.

MR CHAIRMAN : Youmaycominue
tomorrow.

19 hrs.
The Lok Sabha then adjourned  till Eleven of the

clock on Fridav, April 20, 1970/Chaiira g0,
1got (Saka).



